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, 1
. BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
I.A. NO.691 OF 2025
IN
ORIGINAL APPLICATION NO. 1271 OF 2024
IN THE MATTER OF: -
Shri Khroo L. Pariat ...Applicant
VERSUS
The State Of Meghalaya & Ors. ...Respondents =

REPLY AFFIDAVIT ON BEHALF OF RESPONDENT NO. 1, 2: :
AND 7 STATE OF MEGHALAYA

fment of Meghalaya
Department (R 8 B).

Shillona

Bibatdor Manick Syiem, the Secretary to the Government
Meghalaya in the Public Works Department (Roads and Buildings) 5
3

having office at Secretariat, Shillong, Meghalaya — 739001, do hereby

Date _11-12-20LS

solemnly affirm and state as under:

§1/Instrument No Sl

1. That I am presently posted as the Secretary to the Government of
Meghalaya in Public Works Department (Roads and Buildings) and
as such I am aware of the facts, circumstances and records pertaining

to the instant case in my official capacity. I am competent and

ing

Public Works
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2. That the captioned letter petition was addressed to Hon’ble High
Court of Meghalaya which registered PIL No.6 of 2024 on the sam¢
issue. Simultaneously, this Hon’ble Tribunal entertained the letter
petition as the instant Original Application which was transferred to
the Eastern Zone Bench vide order dated 25.02.2025.

3. That the Hon’ble High Court of Meghalaya took note of the fact that
this Hon’ble Tribunal is in seisin of the issue. While at first the
transfer of case to Eastern Zone Bench was stayed by the Hon’ble

High Court vide order dated 24.03.2025, finally the Hon’ble High

Court disposed of the PIL vide order dated 10.06.2025 and this

.w ninent ot Meghalaya

Public Works Department (R B B).
Shitlong

Hon’ble Tribunal proceeded with the hearing of the present case.

natrn coans 14 g 8l

Secretary

THE GRIEVANCE:

) -; 4. The Original Application alleges that during the construction of the

Jowai Bypass Road in Meghalaya there are instances of

environmental degradation, improper waste management, and
violation of environmental norms and damage to flora and fauna
which is being caused by the Government construction agency and

contractors. The petition prayed for following relief:

1. Direct the formation of a committee to investigate the

condition of the Myntdu river and report its findings to the
honorable High Court.

v Lﬂ.’r;!.‘m
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2. Recognition of the Myntdu river as a legal entity with rights
that must be restored and protected, including the enforcement
of 100 metre buffer zone from cach bank, as per legal

provisions.
3. Mandating the removal of construction debris from the
river and the affected Paddy fields.

4. Ensuring compensation for the affected farmers.

5. Establishing a sustainable resolution to the water supply
issues and ensuring healthy drinking water to the people of

Jowai town and surrounding villages.

6. Granting any other relief and further plans of action as the
Hon’ble Court deems fit and proper.”

A copy of the letter petition dated 25.06.2024 is annexed herewkh
and marked as ANNEXURE R/1.
That this Hon’ble Tribunal, vide order dated 21.11.202:';{1 issued
notice in the petition, categorially highlighting the c?pn'troversy
involved in the petition, and as prayed for by the Ai)plicant,
appointed a Joint Committee comprising Central Pollution Control
Board (CPCB), Meghalaya State Pollution Control Board (MSPCB)
and Ministry of Environment, Forest and Climate Change
(MoEF&CC) and directed it to visit the site and submit a report. A
copy of the order passed by this Hon’ble Tribunal dated 21 11.2024
is annexed herewith and marked as ANNEXURE R/2.

That it is most respectfully submitted that the Committee conducted

site inspection on 13.12.2024 in presence of the Petitioner and

repared a detailed report, which has been signed by the Petitioner

ghalaya

B).
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as well. The summary of the observations of the Committee and
recommendations made by it is quoted as under:

“4.0 SUMMARY OF OBSERVATIONS;

i, The committee observed that the whole stretch of the .Jowai-
Bypass, earth cuttings including soil and stones being dumped
down the valley.

ii.  The joint committee noticed that there is no authorised dump
site/collection center/storage/processing sites for construction
and demolition waste as required under the C&D Waste
Management Rules, 2016 the Jowai town.

- iii.  The joint committee noted that the contractor has already

Z constructed a temporary sandbag wall in most areas to
s £ prevent the debris from flowing downhill, Which is sufficient
h to control the debris flowing down the hill.

: s iv.  During the site visit, it was observed that inventory or records
i 5 of the C&D waste generated from the project were not
=2 5 gy
N mentioned. Additionally waste _management plan and the
% E g necessary approvals from the local authority as required under
! = 5‘ = the C&D Waste Management Rules, 2016 were not provided.
I
| % v.  During the site visit the committee did not observe any further
.E 2 damage to the agricultural lands.
3

vi. To ascertain the impact of road construction on the water
quality officials from MSPCB collected water samples from a
location approximately 100 metres downstream of the
confluence point of the Mykrem river and Myntdu river. The
analysis report indicated that the water quality of the site was
comiplied with primary water quality criteria_for bathing
water for all the parameters as specified in the Gazelle
Notification G.S.R. 742(E) dated 25" September 2000, Under
the Environment (Protection) Rules 1986 as amended hence,
no_significant impact of construction_and_demolition was
observed on the water quality of the Myntdu River. However,
the dumping of C&D waste was found to create siltation.

vii.  The joint committee noted that the PHE department of Joe
white town extracts drinking water from the Myntdu river bike

constructing a small dam. The intake is located about 5-6 km
downstream _from the road construction_site. The analysis
results of the treated water at the outlet line of PHE reveals
that the analysed parameters for the treated water meets the
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permissible limits for the drinking water characteristics as
per BIS IS 10500:2012 drinking water specifications.

viii. — Further, the joint committee has also noticed that municipal
solid waste (MSW) from nearby areas of Jowai town is being
dumped recklessly into the valley at Jowai- Dawki road. This
improper disposal highlights deficiencies in the collection,
storage and transportation of MSW the local municipal
authorities. The joint committee also observed the absence of
a solid waste processing facility within the town.

ix.  The joint committec is in opinion that the PWD should ensure
timely completion of the project work, i.e. upto March-2025
and the C&D waste generated should be disposed under the
provisions of C&D Waste Management Rules”

5.0 RECOMMENDATIONS:

i. The concerned state authority/contractor is oblicated t
construct additional temporary sandbag walls at all vulnerable\
locations to prevent debris from following downhill into the
Myntdu river.

ii. The dumping of construction_waste (soil, stones, and other.
materials) at the unauthorised sites must be stopped immediately.
Concerned Municipal Board/ District Administration must
identify lands for establishing collection centre/storage/
processing sites for construction and demolition waste in the
Jowai town as required under the C&D Waste Management
Rules, 2016.

iii. Proper dust control measures should be implemented at the
construction site as per CPCB guidelines on DUST mitigation
measures in handling construction material and C&D waste.

iv. Concerned project proponent must inventories the C&D waste
generated at the site and shall submit waste management plan
and get appropriate approvals from the local authority as
required into the C&D Waste Management Rules 2016.

v. Municipal authorities, ie. Jowai Municipal Board must
strengthen municipal solid waste management in Jowai town by
ensuring proper collection, storage, and transportation of MSW.
Waste processing fucility should be established within the town to
manage waste in_accordance With Municipal Solid Waste
Management Rules 2016. MSPCB shall enforce and monitor the
same.

{imgnt of Meghalaya
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vi. Awareness campaigns may be conducted 1o educate the local
population about the importance of proper waste disposal and its
impact on water quality, encouraging community participation in
keeping the river and surrounding arcas clean.”

A copy of the report of the committee appointed by this Hon’ble
Tribunal dated 10.02.2025 is annexed herewith and marked as
ANNEXURE R/3.

That the State of Meghalaya has filed an affidavit explaining the
action taken by the State Authorities 28.07.2025 on the aspect of
violation of environmental norms point out by the Ld. Committee
appointed by this Hon’ble Tribunal highlighting that most of the
grievance of the petitioner and those pointed out by the Committee,
including removal of debris left by previous contractor from paddy
fields, providing compensation to affected persons, installing more
sandbag walls etc. have already been taken care of and the rest will
be addressed expeditiously. A copy of the affidavit filed by the
Respondent State dated 28.07.2025 is annexed herewith and marked

as ANNEXURE R/4.

THE PROJECT:

That the construction of the Jowai bypass is a significant
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1s intended to ease the heavy traffic congestion in the Jowai town by
linking two national highways — i.e. NH40E and NH-44, bypassing
the town significantly reducing the vehicular pollution of Jowai
Town.

That the project is sanctioned by the Ministry of Road Transport &
Highways (MoRTH) and being implemented by PWD Meghalaya.
The total length of the project in Jowai is 5.915 kilometre and the
alignment of the by-pass road runs parallel to Myntdu river for
approximately 1.850 km. which involves construction of 3 bridges.
Respondent No.8- M/s Kampung Kamyer Trading Co. Which wa
later terminated after discovering fraudulent practices and violation
of environmental norms by recklessly dumping construction debris
on the side of the roads and in agricultural fields by the said company

which also led to delay in completion of the project.

That later on the contract was awarded to Respondent No.9 M/s Dhar
Construction and necessary directions were issued to him to dispose
of all C&D Waste as per Rules and to install sand bag walls on all
vulnerable locations to prevent debris from falling into the valley.

However, when cyclone ‘Remal’ hit the region in last week of May

2024 lot of debris containing mostly natural material such as soil,

mant of Mughalaya

Publio Works Dopartinent (R 0).
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11. That with all the above challenges, still the project work was more
than 95% completed by monsoon season of 2025. However, there
was ‘change of scope’ in the work qua 1(one) more bridge in addition
to the three bridges was to be approved by MoRTH and this also took
some time. However, presently the physical work has also been
substantially completed and is scheduled to be fully completed by
February 2026. Except for this one bridge, all other construction
works have already been completed for the project. Copies of some

of the photographs of the site are annexed herewith and marked as

ANNEXURE RY/S.

PRESENT INTERIM APPLICATION OF APPLICANT:

12. That by way of the present interim application in the O.A., the

applicant has made following prayers:

“a. Direct the Constitution of Expert Committee to monitor the
scientific desilting process of the Myntdu River by the Respondent-
authorities in a time bound manner;

b. Direct the State to carry out flood plain zoning of river Myntdu,
and maintain status quo until such exercise is complete;

c. Direct the Respondent- authorities not to grant building
permissions with respect to lands within 100m from banks of
Myntdu River;

d. Direct the Respondents to comply with the provisions of the
Construction and Demolition Waste Rules, 2016 as follows:

i. Direct Respondent No.9 to submit appropriate waste management
plan (Rule 4(3)))

tary Lo the Coverniment of Meghalaya

Publio Works Department (R 6 B).

[ S T
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iii. Direet Respondent No.7 to remove all construction and
demolition waste gencrated by the Jovi bypass project (Rule
3(2))

iv. Direct Respondent No.6 to make arrangements and place
appropriate containers for collection of waste and remove it at
regular intervals (Rule 6(4))

V. Direet Respondent No.9 to Keep the construction and demolition
waste within the premise or get the waste deposited at collection
centre so made by the Respondent No.6 (Rule 4(4))

vi. Direct Respondent No.1 to Provide suitable sites for setting up of
the storage facilities for construction and demolition waste in
Jovi in a time bound manner (Rule 9 read with Schedule I1I)

vii. Direct Respondent No.7 to prepare a comprehensive waste
management plan in a time bound manner (Rule 5(1))

viii. Direct Respondent No.6 to keep track of the generation of
construction and demolition waste and establish a database and
update once in a year (Rule 6(8))

ix. Direct Respondent No.5 to monitor the implementation of the
rules (Rule 8(1))

c. Pass any other order or direction as this Hon’ble Tribunal may
deem fit.”

ACTION TAKEN BY RESPONDENT STATE AUTHORITIES:

13. That it is most respectfully submitted that the State Respondents are
taking continuous action to mitigate the effects of road construction
project and to rejuvenate Myntdu river. In paragraph 11 at Pg.12 of
the direction application, the applicant mentions about meeting dated

19.12.2023 and highlighted the action taken by the State in this

LY
N

i
\*-‘»O Aﬁ)}— egard. However, the applicant then alleges that there were no

ME Lag

sequent meetings thereafter which is not correct and probably the
EAETAT

A LINGY
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applicant is not aware of the regular meetings, inspections and
review of action taken on issues identified in meeting dated
19.2.2023, which are detailed in succeeding paragraphs.

Meeting dated 19.12.2023: The issues discussed and action taken is
summarized as under:

a. Bi-remediation work in 11 drains and tributaries of Myntdu
river by Jowai Municipal Board which is to be monitored by
MSPCB. It was noted that progress of work is near 85%-90%

b. Construction of Faecal Sludge and Septage Management
(FSSM) plant by Jowai Municipal Board. Physical work
reported to be complete and trial runs were to start shortly.

c. Solid Waste Prolcessing Plant by Jowai Municipal Board of
10TPD capacity. Funds of Rs.13.37 Cr. sanctioned and
tender allotted. Commencement of work was reported to be
delayed because of opposition of local people.

d. Watse Recovery Centres by Jowai Municipal Board. It was
reported that 4 such centres have been approved and amout
of Rs.7.70 lakhs sanctioned. Further, tendering process of 2
were ongoing and land identification for other 2 centres were
in process.

e. Sanitary landfill by Urban Affairs Department. Land
reported to be identified and review and finalization of EMP
and EJA report in progress.

. Purchase of Cesspool vehicle by Jowai Municipal Board.

Proposal forwarded to Govt. of India under Swacch Bharat

Mission and approval awaited.
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Action against unauthorized commercial establishments by
District and Police Administration. Reported that joint
inspection is being regularly carried out by the District and
Police administration along with MSPCB and violators were
shut down and environmental compensation imposed on
them. They were directed to continue monthly inspections.
Dumping of soil, earth and muck into Myntdu River. PWD
directed to ensure that no soil, earth or muck generated by
excavation and road construction to flow to Myntdu river.
Eviction of encroachers. District administration issued order
dated 14.12.2022 to carry out demolition of illegal
constructions and encroachment for 7 identified encroachers.
Further, prohibitory orders under Section 144 CrPC (Section
163 BNS) issued by District administration in this regard.
Awareness  Programs: Jowai Municipal Board Z s
continuously running awareness programs in coordinaficin
with local headmen and civil society and schools to Spreéd
awareness about waste management, segregation and safe
disposal. Community cleaning programs also organised.
Action against leakage of septic tanks. Regular drives being
conducted to identify leakages in domestic septic tanks and
notices issued to concerned for its repair. Proposal was
passed for giving Rs.12,000/- under Swachh Bharat Mission
for construction/ repair of septic tanks.

Setting up of common ETP for two tributaries of Myntdu
river by Jowai Municipal Board wit financial outlay of Rs.
8.00 Cr. However, during tender process no bidder found

eligible and tender was to be refloated.
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m. Desilting of Myntdu by Jowai Municipal Board in its
jurisdiction and by the Jaintia Hills Autonomous District
Council (JHADC) in its jurisdiction under guidance by
Water Resources Department. It was directed that proposal
be submitted in one month after joint inspection.

n. Water quality testing reports submitted by MSPCB were

considered and it was found satisfactory.

A copy of minutes of meeting dated 20.12.2023 is annexed

herewith and marked as ANNEXURE R/6.

15. Review inspection dated 17.01.2024: That the inspection found that
there is accumulation of debris, mud, sand and stones causing silting
in Myntdu river caused by one operation stone quarry near one of its

tributaries and road construction activity of the Jowai-Bypass

Publio Works Department (R 8 B).
Shillong

project. The inspection team identified the areas of the river requiring
de-siltation and made recommendations accordingly. A copy of
inspection report dated 17.61 .2024 is annexed herewith and marked
as ANNEXURE R/7.

16. Action taken Report dated 31.01.2024: The office of Deputy
Commissioner submitted further action take report on some of the

issues discussed in meeting dated 19.12.2023 on the issues of

construction of FSSM plant, action taken against violators and
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imposition of environmental compensation of Rs. 1,62,500/- on the
contractor for past violations and submission of feasibility report for
desilting of Myntdu river by agency engaged by Urban Affairs Dept.
were submitted. A copy of action taken report submitted by the
Deputy Commissioner, West Jaintia Hills District to the State dated
31.01.2024 is annexed herewith and marked as ANNEXURE R/8.
Review Inspection dated 22.05.2024: A joint inspection was
conducted by the District Administration and MSPCB on 22.05.2024
wherein it was observed that PWD and contractor has taken steps to
install sand-bag walls to arrest flow of debri to Myntdu river.
However, some areas of concern were identified, and it was ﬁlrther
recommended that more barriers and sandbag walls are required -;10
be placed at some more stretches. A copy of inspection report datéd
22.05.2024 is annexed herewith and marked as ANNEXURE R/9.
Review Inspection dated 06.06.2024: Another multi-departmental
Joint inspection was conducted involving the district administration,
JHADC, PWD, PHE, Water Resources, Agriculture and Police on
06.06.2025 to take stock of action taken in pursuance of meeting
dated 19.02.2023. A copy of inspection report dated 06.06.2024 is
annexed herewith and marked as ANNEXURE R/10.

eview inspection dated 05.12.2024: Another multi-departmental

int inspection was conducted involving the district administration,
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JHADC, PWD along with the applicant Sh. Khroo L. Pariat wherein

it was observed that there are only four stretches left where debris

and stone is to be cleared and rest has already been taken care of.

Status on Dumping of Debris and C&D Waste in Valley and

agricultural fields:
20. That it is most respectfully submitted that as stated in the previous
affidavit filed by the State Respondents, it is reiterated that debris

and waste has already been cleared from all agricultural fields and

%‘ ‘ suitable compensation has also been granted to the affected persons
iz
£ 5 and it no longer remains a grievance.
E r =
- -
;5 %21. That is most respectfully submitted that the construction and
o =
]
§ 2 demolition waste being generated in the present road construction

project is mostly soil stone and boulders most of which it is being
reused in building embankments, footpath, median and approach
roads and very small amount of debris is to be discarded as
construction and demolition waste.
22. That the alignment of the Jowai bypass runs parallel to the Myntdu
river for approximately 1;850 km. This proximity to the river
presents unique challenges, particularly during the monsoon season,
since the region is one of the area with heavy rains coupled with
unpredicted cyclonic events. Cyclone Remal which hit the region in

the last week of May 24 and have caused significant disruption. The
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cyclonic rain and the heavy downpour that followed the days after
lead to extensive silting in the Myntdu river, which further
complicated construction efforts and safety and the State authorities
have undertaken all efforts to secure environment and safety of

residents and workers.

- That There is a designated dumping ground for dumping of excess

excavated earth and spoil. However, when the cyclone Remal hit the
region during the last week of May 20 24 there was heavy soil
erosion and moving of eroded soil and debris to the downhill side of
the road which resulted in siltation of the river. The designated and
identified dumping ground is being used for transferring the debris
from the construction project. A copy of the no objection certificate
granted by land owners of the designated dumping ground is annexed

herewith and marked as ANNEXURE R/11. - -

The contractor had already been Instructed to dispose of and éiump

the construction and demolition waste only at the identified dumping

site and in accordance with the C&D Waste Management Rules,

2016. A copy of the letter written by office of Asst. Exec. Engg.

PWD (Roads) to the contractor dated 13.03.2025 is annexed

herewith and marked as ANNEXURE R/12.

The total length of Jowai Bypas is only 5.915 km, and the

uction waste generated consist mainly of soil, stones and
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boulders which are natural material and most of it has been reused in
the construction of embankment, backfilling behind retaining walls,
breast walls, culverts filling at bridge abutments and approach to
bridges apart from construction of footpath and median. Therefore
due to the limited project length substantial quality of the
construction debris of natural material has been reused in the project
itself and therefore preparation of a full scale C&D waste
management plan was not considered practical at the time of the DPR
preparation. However, the disposal plan prepared by projgf:ct
proponent is annexed herewith and marked as ANNEXURE R/13.

That the temporary protective structures, including sandbag walls
have been installed at critical locations by the contractor. In arieas
where temporary filling of riverbeds was undertaken to facilitate the
launching of bridge girders, the process of removal is currently
underway and is anticipated to be completed within the next three to
four days. The State Government has also instituted measures to
regulate any future dumping activities, thereby ensuring strict
adherence to applicable environmental standards and guidelines.
Copies of photographs showing progress of work and sandbags
deployed as additional protective measures are annexed herewith and

rked as ANNEXURE R/14 [Pg. No. to |
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27. That the Public Works Department (PWD) is formulating a system
for the preparation and maintenance of Construction and Demolition
(C&D) waste registers. In addition, Waste Management Plans are
being developed for all ongoing and upcoming infrastructure
projects in accordance with the provisions of the Construction and
Demolition Waste Management Rules, 2016.

28. That further to prevent soil erosion the downhill side slope,
plantation of about 300 to 400 numbers of bamboos and tree saplings
has been carried out along the right of way in the downhill side
during the month of June and July 2025. This plantation will help

stabilising the soil and will prevent landslides. Copies  of

photographs showing plantation of bamboo and saplings is annexe
herewith and marked as ANNEXURE R/15.

29. That the desilting process of the Myntdu River has also commenced
and it is expected that the same will complete by March 2026 before
the onset of monsoon. Copies of photographs of the desilting being
done by PWD, Meghalaya are annexed herewith and marked as
ANNEXURE R/16.

30. That it is most respectfully submitted that the project in question is a

vital road project undertaken to significantly enhance road

_connectivity in the state especially in the district of West Jaintia

Hills. While the project has faced multiple challenges, particularly

ghalaya
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due to adverse weather conditions and environmental factors steady
progress is being made. With proper preventive measures in place
and continuous monitoring by the public works department, the
project is on track to be completed successfully very soon providing
long term benefits to the residents of the region,

31. The State respectfully assures this Hon’ble Tribunal that appropriate
measures have been undertaken to safeguard agricultural lands in the
vicinity of the project site, and to prevent any form of encroachment

or damage thereto, which was the primary concern of the applicant

B).

SILTATION OF MYNTDU RIVER:

32. Thatthe temporary sand bag protection works have been constructed

ft of Meghalaya

in the river/stream only to launch steel girder plates and the sand and

Public Works Department (R 6
Shillong

earth put in the river temporarily and have been removed completely
from the water after the bridges are ready. Moreover, hume pipes are
being provided in the earth embankment for flow of water. The
siltation caused in the river because of the Remal Cyclone
construction activity is also being regularly cleaned.

33. Thatit is most respectfully submitted that water quality analysis near

the project site and at the intake point of drinking water facility

managed by the Public Health and Engineering Dept. for Jowai
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the permissible limits as prescribed under Gazette Notification

G.S.R. 742(E), dated 25th September 2000.

34. That the removal of soil and debris from the Liar Pamkam Stream

was completed in January, 2025. Furthermore, the clearing of debris
from the adjoining paddy fields on both the sides of the stream is has
also been completed. Copies of photographs showing cleaning of the

lake and agricultural fields are annexed herewith and marked as

ANNEXURE R/17.

CONTAMINATION OF WATER STREAMS:

35. That insofar as the allegations of contamination of water streams a:rc

allegations of damage to agricultural lands and crops were also n;ot__

found to be existing as of now and all debris etc. have been cleared

from agricultural fields and will not be permitted to be dumped in
any private property.

. That it is respectfully submitted, the Public Health Engineering
(PHE) Department conducts regular monitoring of water intake from
the Myntdu River, The analysis of treated water consistently
demonstrates compliance with the prescribed standards under BIS IS
10500:2012. The Department remains committed to maintaining and

nsuring continued adherence to these standards.

‘etary to the

!

concerned, it was found to be within permissible limits and the :

Wnment of Meghauyg

épar tment (R 6 B).

Publio Works D

Shillang



t of Meghalaya

Public Works Department (R 9 B).
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Waste Management information submitted by the Jowai Municipal

Board:

37

38.

39.

40.

That the collection, transportation and disposal of Segregated dry
waste wet waste from. Jowai Municipal Board area is being carried
out regularly. A copy of the schedule for collection, transportation
and disposal of MSW by Jowai Municipal Board is annexed herewith
and marked as ANNEXURE R/18.

That Jowai Municipal Board has one WRC, one micro wet waste
compost plant and one micro dry waste plant managed and run by
self-help groups in which wet waste were converted into manure dry
waste was segregated and processed accordingly. Copies of
photographs of these plants are annexed herewith and marked as
ANNEXURE R/19.

The Jowai Municipal Board, with assistance of the State Government
has identified land and taken necessary steps for procurement of land
for the purpose of integrated scientific landfill for Jowai at
Umlammat elaka. annexed herewith and marked as ANNEXURE
R/20.

That with a view to tackle the emerging plastic menace the Jowai
Municipal Board has tied up with Cement companies to use it as
alternative fuel to an extent in their kilns. Copies of letters written by

he Star Cement Ltd. to Jowai Municipal board dated 22.06.2021 and



, i 624 21

. the reply of Jowai Municipal Board dated 13.07.2021 are annexed
herewith and marked as ANNEXURE R/21.

41. That the Jowai Municipal Board has purchased thousands of colour
coded bins and have distributed the same to town localities and
various villages in the area for ensuring waste segregation at source.
A copy of distribution register of waste bins maintained by the Jowai
Municipal Board is annexed herewith and marked as ANNEXURE
R/22.

42. That further, regular awareness campaigns are being conducted
the Jowai Municipal Board to spread awareness about proper waste
management. Copies of photographs of awareness campaigns run by

LI: :,;:H"*:Uf ; :;meal Municipal Board are annexed herewith and marked as
o ANNEXURE R/23.

43. That in view of the submissions made above, it is most respectfully
submitted that Respondent State of Meghalaya is committed in
taking all remedial measures qua the mischief of previous contractor
to ensure that the Myntdu River retains its pristine nature. The instant

affidavit may kindly be taken on record and appropriate orders may

indly be passed by this Hon’ble Tribunal.

A
ARY t
- piotno
st KN2SL G pohaleVs
G Secretary to the Covernment of Meghalaye

Secretary to

Works Department (R 8 B).

overnment ot Meghalaya

Public Works Department (R 6 B).

Slillang
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VERIFICATION:

Verified at Shillong on this _l_\m_ day of December 2025 that the
contents of the above affidavit are true and correct to the best of
knowledge and belief of the deponent based on official records of the State
Government and nothing is false and nothing material is concealed

therefrom.

EPQNENT

eysiedigeM 1o ol &l ot VeI P
{9 2 Hi inwntwge’) abwW oiicd
ainihnd
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2 The Hon’ble Chief Justice ANNEXURE R/1
The High Court of Meghalaya

Y 47 ; ,‘*\ Shillong.
\J .__(_IJJ-'J« M”/i‘}i, : \\f‘i .r/ g@

¢ bl e

<7V Subject: Prayer for issue of direction to the concerned authorities for the

protection of Myntdu Rw_er, the lives there in and the paddy fields in the

up stream and lower stream. ANVIB NTMET gt MBTTER.
= LOTARETOD PHE sy HAFFEN.

Your Lordship,

The "Khooid Ya Ka Wah Myntdu" (KYM) is an organisation form on the 19th
January 2021 by the like minded people of Jowai town and the nearby villages with
the soul objectives of protecting the pristine Myntdu river which is on the one hand
the source of water supply schemes to the town and on the other hand the source of
water supply that irrigates the two major paddy growing areas of Jowai namely, the
Pynthorneifi and the Pynthorwah. With the lack of initiative by the Government of
Meghalaya to protect the pollution to the river, this organisation has taken numbers
of steps towards achieving the said objectives, by appreheénding people who for their
vested commercial interests resorted to activities which has put the river in danger of
being unfit for serving the livelihood of the people of aforesaid. It is worth
mentioning in the year 2023 the organisation has managed to apprehended one such
businessman who extracting sand and travels from the river bed for Government
construction purpose and had imposed a fine Rs 5,00000.00 (Rupees Five lakhs) only

&ainst his activities which has help to deter many other such vested interests people

from taking up activities that is harmful to the river. The fine was deposited in the

H/ Qlfavincs bank account name as "West Jaifitia District Environment Protection and
.\3"3 W Restoration Fund, A/c No: 096001000454 IFSC code: ICICI0000960 MICR Code :

793229501. Branch ICICI Bank Ltd New hill, Jowai West Jaifitia district, for taking

up projects or activities for safeguarding the river, for which no action has been taken

as yet.

1jPage
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Since its inception, the KYM has organized various activities and
awareness programmes along with the religious and village elders on the
preservation of the Myntdu River, catchment areas, its tributaries and the harmful
effects of littering of plastic etc. planting of trees along the river. Cleaning drives,
prompting the Government of Meghalaya and the Jaintia Hills Autonomous District
Council (JHADC) to act against illegal activities around the Myntdu River, by
collaborating with farmers organizations and organizing agitation against the
dumping of soil and other debris in and around the river. We also enclosed herewith
the list of activities of the KYM for your kind information.

The present road construction taken up by the Public Work Department
(PWD) Roads, Government of Meghalaya along the hillocks adjacent to the river,
has caused unthinkable damage to the river and the paddy fields, the fauna and flora.

B T

especially in the upper stream of the river, which are the source of livelihood to y
many. Pictures of the damage are attached in this petition. - -
B Despite our continuous appeal to the Government of Meghalaya, no
effective response was made to our request, leaving us with no alternative but to seek
your kind intervention, for securing justice to thousands of people in J owai town and
the surrounding villages. We humbly present tﬁghfoliowing facts for your kind
consideration;
1. Significance of Myntdu river.
The Myntdu River, originating at Mihmyntdu village near Jowai Town, is a major
river in the Jaintia region encircling Jowai Town and culminating in'Bangladesh.
Through the office of the Executive Executive PHE department Electrical
division, Jowai water supply schemes, Myntdu River has meticulously served as a
primary water source for Jowai town for over five decades. .The river irrigates two
fertile valleys - Pynthor Nein (upper stream) and Pynthor Wah (lower stream)
which are the main rice-growing areas for centuries, benefitting villages such as
Jowai, Mihmyntdu, Khliehtyrshi, Mustem, Demthring, Chyrmang, Tongnoh,
Ialong, Tuber and other villages downstream of Myntdu upto Bangladesh

country.

2|Page
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2. Economic, Religious and Cultural Importance:
Beyond agriculture, the river, regarded as the 'Tawiar Takan' (divine angel
guardian) is integral to the local indigenous faith and culture. The Jaintia Festival
Behdiefikhlam, based on wetland cultivation, underscores the advanced
agricultural practices and the community's deep connection to the river. It is a
culture steeped in folklore with its connection to the river which is considered as a
deity feeding the people of Jowai and adjacent villages, materially and also
spiritually. Every year thousands of worshippers visit the sacred river for prayers
and blessings. Therefore, we pray that the Myntdu River be recognized as a legal
Person whose rights need to be restored and protected.

3. Environmental Degradation:
The Government’s failure to protect the riverbanks has led to uncontrolled
construction and other detrimental activities, severely polluting the river. The on-
going road construction along the hillocks has exacerbated the situation, causing

erosion and significant pollution as earth and debris flow intg}_h-éﬂ rm.r -_r;:n._(‘i,_eri_n_g
the water unfit for consumption and harmiﬁg_ aqua‘t_i_(éﬂiifc, the fauna and flora. The
road's construction has also damaged numerous paddy fields, the water catchment -
areas, the t_ributaries, and the reservoir dam. F urthéfihoré, the stretch of the river
has become shallow due to heavy siltation, jeopardizing the livelihoods of many
farmers, the people and aquatic life.

4. Lack of Governmental Response:
Initially, M/s Kampung Kamyer Trading Company from Arunachal Pradesh was
tasked with thé 'll'c;ad project. Despite demands from affected paddy field owners
for compensation or remediation, the company abandoned the work and the
contract was reallocated to M/s ‘Dhar Construction Company’ yyhich again paid
no hcmed to public conceh‘as; as the same is owned by the people who are close to
the people in power in the Government. Consequently, the pollution continues

unabated, and the paddy fields remain ruined. The disparity in access to clean

3|Page



629

water is stark, with wealthier residents resorting to private suppliers, leaving

poorer communities dependent on contaminated PHE water.

Given these circumstances, we respectfully request your lordship to:

1. Direct the formation of a committee to investigate the condition of the Myntdu

River and report its findings to the honourable High Court.

2. Recognition of the Myntdu river as a legal entity with rights that must be

restored and protected, including the enforcement of a 100 -meter buffer zone

from each bank, as per legal provisions. i
3. Mandating the removal of construction debris from the river and the affected
paddy fields. -

4. Ensuring compensation for the affected farmers.

5. Establishing a sustainable resolution to the water supply issues and ensuring
healthy drinking water to the people of }owai tovm and sﬁﬁdﬁgding villa—g_é_s_.’ _‘
6. Gfanting any other relief and further plans of action as the Hon’ble Court
deems fit and proper. o
We pray to your Lordship to consider our petition and pass necessary orders to
address the plight of the people of Jowai town and the surrounding villages, who
have failed in their efforts to get any remedy from the authorities in the
Government as aforesaid.
This petition reflects the unanimous resolution passed at a public meeting held on
the 19™ June 2024 at Chilliang Raij Hall, Jowai, where the prominent citizens of
Jowai attended the meeting. We earnestly seek your Lordship’s intervention to

alleviate the plight of our community.

Respectfully submitted,
Shri Khroo Lamsalanki Pariat Smt. Hunbeitki Dkhar
President KYM Assistant Secretary KYM

4|Page
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Annexure-R/2

Item No. 05 Court No. 2

BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 1271/2024
Shri Khroo L Pariat Applicant
Versus

State of Meghalaya Respondent(s)
Date of hearing: 21.11.2024

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

ORDER
1. A letter petition dated 25.06.2024 signed by Shri Khroo Lamsalanki
Pariat and several others raising a grievance of construction of road by
Public Works Department, Government of Meghalaya in the hillocks
adjacent to river causing serious damage to river hydrology and ecology
has been registered as original application under Section 14 & 15 of
National Green Tribunal Act, 2010 (hereinafter referred to as ‘NGT Act
2010’) in exercise of suo-moto jurisdiction in view of law laid down by
Supreme Court in Municipal Corporation of Greater Mumbai Versus

Ankita Sinha and Others, (2022) 13 SCC 401.

2. The complainant has said that there is a River Myntdu which
originates at Mihmyntdu village near Jowai and is a major river in Jaintia
region encircling Jowai Town and culminates in Bangladesh. It serves as a
primary water source to the residents of Jowai Town and also provides
irrigation facilities. It has also economic, religious and cultural importance
but due to indiscreet road construction in violation of environmental laws
and norms serious damage to river ecology affecting aquatic life flora and
fauna has been and is being caused by the Government Construction
Agency who has sublet the work to M/s Kampung Kamyer Trading

Company which subsequently abandoned the work and was reallocated to

1
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M /s Dhar Construction Company which has also not paid any heed to the

public concerned.

3. The muck/debris is being discharged in the river, the agricultural
fields of the farmers are being damaged and ecological damage has been

caused due to such illegal activities.

4. In our view, the allegations made in the letter petition, prima facie,
give rise to substantial question relating to environment arising out of the
implementation of enactments mentioned in Schedule I of NGT Act 2010
but before proceeding further in the matter we find it appropriate to obtain
a factual report and for this purpose, we constitute a Joint Committee
comprising Central Pollution Control Board (hereinafter referred to as
‘CPCB’); Meghalaya Pollution Control Board and a representative of

Ministry of Environment Forest and Climate Change.

S. CPCB shall be the Nodal Authority for co-ordination and compliance.

6. The above Committee shall collect relevant information, if necessary,
visit the site, interact with the stakeholders and submit a factual report

within two months.

7. List the matter on 22.01.2025.

Sudhir Agarwal, JM

Dr. Afroz Ahmad, EM

November 21, 2024
O.A. No. 1271/2024
HB
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ANNEXURE R/3

INSPECTION REPORT OF
THE JOINT COMMITTEE CONSTITUTED BY THE HON’BLE NGT IN

ORIGINAL APPLICATION (O.A.) NO. 1271/2024 IN THE CASE OF SIIRI
KHROO L PARIAT VS. STATE OF MEGHALAYA

. BACKGROUND: The present Original Application (O.A.) No. 1271/2024 has been

registered by Hon’ble National Green Tribunal (NGT) in accordance with NGT Act,
2010 in exercise of suo-motu jurisdiction on a letter petition dated 25.06.2024 signed
by Shri Khroo Lamsalanki Pariat and several others raising a grievance of construction
of road by Public Works Department (PWD), Government of Meghalaya in the
hillocks adjacent to river causing serious damage to river hydrology and ecology.
Hon’ble NGT vide order dated 21.11.2024 (Annexure - I) in the matter of ).A. No.
1271/2024 (Shri Khroo L Pariat V/s State of Meghalaya) issued the relevant directions
reproduced below:

“..2. The complainant has said that there is a River Mynidu which

originates at Mihmyntdu village near Jowai and is a major river in Jaintia

region encircling Jowai Town and culminates in Bangladesh. It scrves as

a primary water source to the residents of Jowai Town and also provides

irrigation facilities. It has also economic, religious and cultural

importance but due to indiscreet road construction in violation of
environmental laws and norms serious damage to river ecology affecting
aquatic life flora and fauna has been and is being caused by the

Government Construction Agency who has sublet the work 1o M/s

Kampung Kamyer Trading Company which subsequently abandoned the

work and was reallocated to M/s Dhar Construction Company which has

also not paid any heed to the public concerned.

3. The muck/debris is being discharged in the river, the agricultural fields
of the farmers are being damaged and ecological damage has been
caused due to such illegal activities.

4. In our view, the allegations made in the letter petition, prima fucie, give
rise to substantial question relating to environment arising out of the
implementation of enactments mentioned in Schedule 1 of NGT 1ct 2010
but before proceeding further in the matter we find it appropriate to
obtain a factual report and for this purpose, we constitute a Joint
Committee comprising Central Pollution Control Board (hereinafier
referred to as ‘CPCB’); Meghalaya Pollution Control Board and a
representative of Ministry of Environment Forest and Climate ( 'hange.
CPCB shall be the Nodal Authority for co-ordination and comp!iance.

6. The above Committee shall collect relevant information, if nccessary,
visit the site, interact with the stakeholders and submit a factuul report
within two months..."

o
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2._ACTION TAKEN:

2.1_Constitution of the Joint Committee:

In compliance of the Hon’ble NGT Order, Central Pollution Control Board
(CPCB), Ministry of Environment, Forest and Climate Change (MoEl' & CC),
Regional Office, Shillong and Meghalaya State Pollution Control Board
(MSPCB) nominated following officials as members of the Joint committee:
i.  Dr. H. Tynsong, Scientist-E, RO, MoEF&CC, Shillong
ii.  Sh. Anil C. Ranveer Scientist-E, RDNE, CPCB-Shillong
iii.  Sh.S. Syiem, Environmental Engineer, MSPCB, Shillong

2.2 Mandate of the Joint Committee:
The Hon’ble NGT mandated the Joint Committee asunder:

“Collect relevant information, if necessary, visit the site, interact with the
stakeholders visit the site in question and submit a factual report within
two months” wherein, “CPCB shall be the Nodal Authority for co-
ordination and compliance .

2.3 Inspection by the Joint Committee:

The Joint committee visited the various sites along Myntdu River on
13.12.2024 and interacted with all stakeholders to collect the lactual
information regarding the allegations made in the OA. The following officials
representing concerned Departments along with the applicant were present
during the visit:

S. Name Department
No. |of the
Official
1 Ms. B. Blah Additional Deputy Commissioner,

West Jaintia Hills District

Sh.H. Nengnong Executive Engineer, PWD, Jowai
3 Sh. D. Khongrymnai | General

Manager,

M/s Dhar Construction Company

o

4 Sh. K.L. Parihat Applicant & President-Khooid Y a
Ka Wah Myntdu

The Joint Committee visited five (05) sites along the Jowai Bypass Road
construction project. During the visit, information was collected through
interviews with officials and stakeholders present and by reviewing documents

provided by the relevant departments.
%ge 20f10
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2.4 _About the Project Site:

a. Project area: The instant matter is related to the construction of the
Jowai- Bypass Road with a paved shoulder, connecting NH-40E and
NH-44 over a total length of 5.915 kilometers.

b. Award of Contract: The project was initially awarded to M/s k.ampung
Kamyer Company from Arunachal Pradesh in March 2022, and canceled
due to technical reasons. The contract was subsequently awarded to M/s
Dhar Construction Company on January 16, 2023, with a completion
timeline of 18 months (Annexure - IT). While the original deadline was
July 2024, officials from PWD (Roads) informed that the work is now
expected to be completed by March 2025.

C. Dumping of Construction Waste: The Committee observed that the
whole stretch of the Jowai-Bypass, earth cuttings, including soil and
stones, being dumped down the valley. Additionally, the Joint
Committee noticed that there is no authorized dump site/collection
center/storage/ processing sites for construction and demolition waste in
the Jowai town.

d. Flow of Myntdu River near the project site: The construction of the
Jowai- Bypass Road is taking place along the hillocks near the Myntdu
River. The Myntdu River, which originates at Mih Myntdu near Jowai
town in Meghalaya, flows around the town and merges with Liar
Pamkama River and Mynkrem River near the road construction site that
connects NH-40E and NH-44. After the confluence with river Mynkrem
at Urkhla, the combined stream continues downstream through Jowai
town, where raw water is extracted for treatment at the Water Treatment
Facility operated by the Public Health Engineering (PHE) Depaitment in
Jowai, to supply drinking water to the town's residents.

e. Water Consumption: It was observed by the Joint Committee that the
river water at the project site is mainly used by the localities situated at
the upstream for domestic activities like bathing, washing etc. and for
agricultural purposes. Public Health Engineering (PHE) Department in
Jowai is responsible for treatment of the raw water at River Myntdu and
supply of drinking water to the town's residents.

Page 3 of 10
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3.0_OBSERVATIONS:

The Joint Committee's observations for each site visited aredetailed below:

3.1. Road construction site, next to crematorium (Thangbriew):

i. The Joint Committee observed that construction waste like soil and stone debris
generated due to earth cutting was disposed at site next to crematorium,
Thangbriew (down-slope of the hill) which is approximately 1 km away from
the Myntdu River (Photograph - 1).

ii. The Joint Committee observed that the site has a temporary sandbag/retention
wall to prevent debris from flowing downhill (Photograph - 2). Howcver, this
solution is not adequate during heavy rains, as the natural slope of the terrain
increases the likelihood of debris being washed away and mixed with the river.
The Joint Committee also noted that the dumping site was unauthorized for such
disposal.

B B ¥
:\‘ ? ij-‘.-,::-‘ad {\
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Photograph-1: Soil & Stone debris dumped into the Photograph -2: Sand-bag wall constructed at Thangbriew
valley at Thangbriew

@:/: >
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3.2. Catchment area of Liar Pamkama:

i. The Joint Committee observed earth cuttings, including soil and stoncs, being
dumped down in the unauthorized place, down-hill near the catchmert area of
Liar Pamkama, a tributary of the Myntdu River. (Photograph - 3), approximately
2-3 Km from river Myntdu.

il. The Joint Committee also found that the site was not properly barricaded that
may cause sliding of muck/debris at the catchment area of the river including the
agricultural fields surrounding the river and risk of debris being washed away
during the monsoon season due to the natural slope, potentially affecting nearby

paddy fields.

Photograph -3: Soil & Stone debris dumped into the valley at Liar Pamkama

27
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3.3. Confluence point of Mynkrem river and Myntdu river at Urkhla:

The Joint Committee observed that stones and debris generated from carth/hill
cutting was being dumped at the confluence point of Mynkrem river and Myntdu
river at Urkhla and restricting the flow of the Myntdu river (Photograph - 4).

. Tolascertain the impact of road construction on the water quality, officials from

MSPCB collected water samples from a location approximately 100 meters
downstream of the confluence point at the Myntdu River. The analysis report
placed as Annexure - Il indicated that the water quality of the site was complied
with PRIMARY WATER QUALITY CRITERIA FOR BATHING
WATER for all the measured parameters Fecal Coliform (110 MPN/100m | against
the prescribed Max. 2500 MPN/100 ml), Fecal Streptococci (49 MPN/100ml
against the prescribed Max. 500 MPN/100 ml), pH (6.9 against the prescribed
values between 6.5-8.5), Dissolved Oxygen (7.0 mg/l against prescribed value > 5
mg/l) and Biochemical Oxygen Demand (1.4 mg/l against prescribed value < 3
mg/l) as specified in the Gazette Notification

G.S.R. 742(E) dated 25th September 2000, under the Environment (Protection)
Rules, 1986 as amended.

Photograph <4 Mynkrem river before the junction point with Myntdu river

Nt
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3.4. Dust Emissions at Construction Site:

Significant dust control measures like raising barricade along the perimeter,

mounting dust barrier sheet (tarpaulin / plastic) was not observed at the construction
site during the time of visit.

3.5. In-situ Remediation of drains at Treiongriang, Jowai:

The Joint Committee noted that domestic wastewater from the drains of the
Khinmusniang, Mynthong, and Jrisalein localities in Jowai town undergoes in-
situ remediation before being discharged into the Myntdu River.

. Vertical plates (Baffles) have been inserted inside the drain to physically separate

plastic and floating garbage from the domestic water (Photograph - 5).

iii. The site has a capacity to handle SO0KLD of domestic waste water generated

from Khinmusniang, Mynthong, and Jrisalein localities in Jowai town.

To assess the water quality at this site, Effluent Samples from the inlet point at
Riatsatsim drain and outlet discharge point after treatment at Treiongriang were
collected by official of MSPCB and the analysis results (copy enclosed at
Annexure - III) reveal that the analyzed parameters for the effluent discharges
at Treiongriang were complied with the prescribed general standards for
discharge of environmental pollutants at Inland surface water under Schedule-
V1 of Environment (Protection) Rules Environment (Protection) Second
Amendment Rules, 1993 notified vide G.S.R. 422(E) dated 19.05.1993,
(https://cpeb.nic.in/generalstandards.pdf

Photograph -5: In-situ nala at Treiongriang, Jowai
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3.6. Water treatment facility maintained by Public Health Engineering (PHE),
Jowai:

i. The Joint Committee noted that the PHE Department of Jowai Town extracts
drinking water from the Myntdu River by constructing a small dam. The intake is
located about 5-6 km downstream from the road construction site. The raw water
intake point is situated approximately 1.5-2 km downstream from the water
treatment facility.

ii. The PHE in Jowai has a water treatment capacity of 1.5 million gallons per day
(MGD). The Joint Committee observed that the treatment process includes
physico-chemical methods such as aeration, clarification, coagulation,
flocculation, and alum dosing.

ili. To assess the water quality of the treated water, water samples have been taken
by official of MSPCB from the outlet line of the treated water and the analysis
results (copy enclosed at Annexure - III) reveals that the analyzed purameters
for the treated water meets the permissible limits for the drinking water
characteristics as per BIS IS 10500:2012 Drinking Water specifications

4.0 SUMMARY OF OBSERVATIONS:

i. The Committee observed that the whole stretch of the Jowai-Bypass, eart) cuttings,
including soil and stones, being dumped down the valley.

ii. The Joint Committee noticed that there is no authorized dump site/collection
center/storage/ processing sites for construction and demolition waste as required
under the C&D Waste Management Rules, 2016 in the Jowai town.

ili. The Joint Committee noted that the contractor has already constructed a temporary
sandbag wall in most areas to prevent the debris from flowing downhill. which is
sufficient to control the debris flowing down the hill.

iv. During the site visit, it was observed that inventory or records of the C&D waste
generated from the project were not maintained. Additionally, waste management
plan and the necessary approvals from the local authority as required under the C&D
Waste Management Rules, 2016were not provided.

v. During the site visit, the Committee did not observe any further damage 10 the
agricultural lands.

vi. To ascertain the impact of road construction on the water quality, officials from
MSPCB collected water samples from a location approximately 100 meters
downstream of the confluence point of the Mykrem river and Myntdu Kiver. The
analysis report indicated that the water quality of the site was complied with primary
water quality criteria for bathing water for all the parameters as specified in the
Gazette Notification G.S.R. 742(E) dated 25th September 2000, under the

Pag%
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Environment (Protection) Rules, 1986 as amended.

Hence, no significant impact of construction and Demolition was observed on the
water quality of the Myntdu River. However, the dumping of C&D waste w as found
to create siltation.

The Joint Committee noted that the PHE Department of Jowai Town extracts drinking
water from the Myntdu River by constructing a small dam. The intake is locaied about
5-6 km downstream from the road construction site. The analysis results of the treated
water at the outlet line of PHE reveals that the analyzed parameters for the treated water
meets the permissible limits for the drinking water characteristics as per BIS IS
10500:2012 Drinking Water specifications.

Further, the Joint Committee had also noticed that municipal solid waste (MSW) from
nearby areas of Jowai Town is being dumped recklessly into the valley at Jowai-Dawki
road. This improper disposal highlights deficiencies in the collection, storage, and
transportation of MSW by the local municipal authorities. The Joint Committee also
observed the absence of a solid waste processing facility within the town.

The Joint Committee is in opinion that the PWD should ensure timely completion the
project work i.e.upto March-2025 and the C&D waste generated should be disposed
under the provisions of C&D waste management rules.

5.0 RECOMMENDATIONS:

. The concerned state authority/contractor is obligated to construct additional temporary

sandbag walls at all vulnerable locations to prevent debris from flowing dow nhill into
the Myntdu River.

. The dumping of construction waste (soil, stones, and other materials) at the

unauthorized sites must be stopped immediately. Concerned Municipal Board/District
Administration must identify lands for establishing collection centcr/storage/
processing sites for construction and demolition waste in the Jowai town as required
under the C&D Waste Management Rules, 2016.

Proper Dust control measures should be implemented at the construction site as per
CPCB Guidelines on DUST mitigation measures in handling Construction material &
C&D wastes.
(https://cpeb.nic.in/openpdffile.php?id=UmVwb3JORmISZXMVNTYxXzE 1 ITESMz
MzNzJfb W VkaWFwaG90bzEyNj).

. Concernced project proponent must inventorize the C&D waste generated at the site

and shall submit waste management plan and get appropriate approvils from

Pa%

37
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the local authority as required under the C&D Waste Management Rules, 2016.

V. Municipal Authorities i.e. Jowai Municipal Board must strengthen municipal solid
waste management in Jowai Town by ensuring proper collection, storage, and
transportation of MSW. Waste processing facility should be established within the
town to manage waste in accordance with Municipal solid Waste management Rules,
2016. MSPCB shall enforce and monitor the same.

vi. Awareness campaigns may be conducted to educate the local population about the

importance of proper waste disposal and its impact on water quality, encouraging
community participation in keeping the river and surrounding areas clean.

&

4 &/
IS¥iEm, Dr. H Tyhsong,

Environmental Engineer, Scientist- E, Scientist- E,

MSPCB, Shillong RDNE, CPCB-Shillong RO, MoEF&CC, Shillong

Page 10 of 10



642 ANNEXURE R/4 39
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELLHI
ORIGINAI,APPLICATION NO. 1271 OF 2024

IN THE MATTER OF: -
Shri Khroo [.. Pariat

...Applicant
VERSUS

The State Of Meghalaya & Ors. ...Respondents

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 1,2 AND 7
STATE OF MEGHALAYA

I, Barilang W. Phira, the Secretary to the Government of * l
¢

Meghalaya in the Public Works Department (Roads and Buildings)

r -

\
having office at Secretariat, Shillong, Meghalaya — 739001, do hereby :

<)
=
——"

]
:
g

solemnly affirm and state as under:

mmbmemn.otmm

That I am presently posted as the Secretary to the Government of

g L insirument NO

Nate

Meghalaya in Public Works Department (Roads and Buildings)
and as such I am aware of the facts, circumstances and records
pertaining to the instant case in my official capacity. I am

competent and authorized to swear the present affidavit on behalf

"Answering Respondent Nos. 1, 2 and 7.

the letter petition filed in the captioned case alleges that

the construction of the Jowai Bypass Road in Meghalaya
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there are alleged instances of environmental degradation,
improper waste management, and violation of environmental
norms and [ state at the outset that the allegations made in the
original application are not correct and the same are denied. The
detailed reply and submissions of facts and law are provided in
succeeding paragraphs.
That this Hon’ble Tribunal, vide order dated 21.11.2024, was
pleased to direct the constitution of a Joint Committee to ascertain
the veracity of the allegations raised in the letter petition dated
25.06.2024 regarding alleged environmental degradation caused
by road construction works undertaken by the Public Works
Department, Government of Meghalaya.
That this Hon’ble Tribunal, vide order dated 25.02.2025, was
pleased to take on record the Joint Committee Report dated
10.02.2025 filed by the Central Pollution Control Board (CPCB),
in compliance with the earlier direction issued on 21.11.2024. The
recommendations made by the Committee as referred for
convenience as under:

“5.0 RECOMMENDATIONS:

i. The concerned state  authority/contractor is
obligated to construct additional temporary sandbag
walls at all vulnerable locations to prevent debris
from following downhill into the Myntdu river.

Meghalayd

ol

retary to the GOVL

g
bec

40

»
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i. The dumping of construction waste (soil, stones, and
other materials) at the unauthorised sites must be
stopped immediately. Concerned Municipal Board/
District  Administration must identify lands for
establishing  collection centre/storage/processing
sites for construction and demolition waste in the
Jowai town as required under the C&D Waste
Management Rules, 20716.

iii.Proper dust control measures should be implemented
at the construction site as per CPCB guidelines on
DUST mitigation measures in handling construction
material and C&D waste.

iv. Concerned project proponent must inventories the
C&D waste generated at the site and shall submit
waste  management plan and get appropriate
approvals from the local authority as required into the
C&D Waste Management Rules 2016,

v. Municipal authorities, i.e. Jowai Municipal Board
must strengthen municipal solid waste management in
Jowai town by ensuring proper collection, storage,
and transportation of MSW. Waste processing facility
should be established within the town to manage
waste in accordance With Municipal Solid Waste
Management Rules 2016. MSPCB shall enforce and
monitor the same.

vi. Awareness campaigns may be conducted to educate
the local population about the importance of proper
waste disposal and its impact on water quality,
encouraging community participation in keeping the
river and surrounding areas clean, "

That insofar as the allegations of contamination of water streams

.| "b“mdw
mwms(m)w

41
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from agricultural fields and will not be permitted to be dumped in
any private property.

That the construction of the Jowai bypass is a significant
infrastructure development in the State of Meghalaya. This project
is essential for improving the transportation network in the region

as it is intended to ease the heavy traffic congestion in the Jowai

7

town by linking two national highways - i.e. NH40E and NH-44,

bypassing the town.

That the 5.915 kilometre stretch of this the road involves

construction of 3 bridges. Substantial portion of the work has C %

already been completed, including two bridges. The change scope

of work in the third bridge, and its approval from the Ministry of

Govl. of Meghatayd,

\
3

Secretary to the

J

8) Department

&
\

ey

WG WOIRS

P

Road Transport and Highways Government of India has caused

some delay in completion of the project which was scheduled to

be completed by March 2025.

That the temporary sand bridges have been constructed in the

river/stream only to launch steel girder plates and the sand and

earth put in the river temporarily are being removed completely

from the water after the bridges are ready. Moreover, hume pipes
}a—l}e being provided in the earth bridge for flow of water. The




10.

646

also being regularly cleaned and shal] be removed completely once
the construction is complete.

That the removal of soil and debris from the Liar Pamkam Stream
was completed in January, 2025. Furthermore, the clearing of
debris from the adjoining paddy fields on both the sides of the
stream is has also been completed. C opies of photographs showing
cleaning of the lake and agricultural fields are annexed herewith

and marked as ANNEXURE R-1 [Pg. No. 9 (o 12 |

That the temporary protective structures, including sandbag walls
have been installed at critical locations by the contractor. In areas
where temporary filling of riverbeds was undertaken to facilitate
the launching of bridge girders, the process of removal is currently
underway and is anticipated to be completed within the next three
to four days. The State Government has also instituted measures
to regulate any future dumping activities, thereby ensuring strict
adherence to applicable environmental standards and guidelines.
Copies of photographs showing sandbags deployed as additional
protective measures are annexed herewith and marked as

ANNEXURE R-2 [Pg. No. 13 to 14 |

olition Waste Management Rules, 2016, the Urban Affairs

artment has commenced the process of identifying and

43
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notifying designated dumping sites. Concurrently, the Public
Works Department (PWD) has issued directions mandating that all
construction and demolition waste be properly inventoried and
disposed of strictly in accordance with the applicable statutory
provisions and will be dumped by the contractor after
inventorization at the designated sites only..

That the Public Works Department (PWD) has instituted a system
for the preparation and maintenance of Construction and
Demolition (C&D) waste registers. In addition, Waste
Management Plans are being developed for all ongoing and
upcoming infrastructure projects in accordance with the provisions
of the Construction and Demolition Waste Management Rules,
2016.

The State respectfully assures this Hon’ble Tribunal that
appropriate measures have been undertaken to safeguard
agricultural lands in the vicinity of the project site, and to prevent
any form of encroachment or damage thereto, which was the

primary concern of the applicant.

14. That it is submitted that temporary earth fillings undertaken for

dial measures have been initiated, and removal operations

resently in progress. Notwithstanding the above, water

\44
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quality monitoring indicates that the parameters remain within the
permissible limits as prescribed under Gazette Notification G.S.R.
742(E), dated 25th September 2000.

That it is respectfully submitted, the Public Health Engineering
(PHE) Department conducts regular monitoring of water intake
from the Myntdu River. The analysis of treated water consistently
demonstrates compliance with the prescribed standards under BIS
IS 10500:2012. The Department  remains committed to
maintaining and ensuring continued adherence to these standards.

That the issue pertains to the functioning of the local municipal

Gowt. ot Meghalaya,
10 the

Puksic Works (R&B)

authority, i.e. Jowai Municipal Board is distinct and independent

from the ongoing construction of the Jowai Bypass Road and is

Secretary

sub-judice before this Hon’ble Tribunal in O.A. No. 606 of 2018
titled as Compliance of Municipal Solid Waste Management
Rules, 2016 and other environmental issues wherein the Urban
Affairs Department has already formulated a comprehensive plan
to enhance the collection, transportation, and processing of
Municipal Solid Waste (MSW) within Jowai town and the same
has been placed before this Hon’ble Tribunal in O.A. No0.606 of
8. A copy of the latest report filed on behalf of the State of
alaya in O.A. No.606 of 2018 is annexed herewith and

ed as ANNEXURE R-3 [Pg. No. 15 o 69
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I7. That the State Government is also conducting regular awareness
programmes amongst the local population and schools for training
them on good practices of waste segregation, management and
disposal. Copies of photographs conducting awareness
programmes are annexed herewith and marked as ANNEXURE

R-4 [Pg. No. 70 to 85 |

I8. That in view of the submissions made above, it is most respectfully
submitted that the instant affidavit may kindly be taken on record
and appropriate orders may kindly be passed by this Hon’ble
Tribunal.

It is prayed accordingly.

Identified By \ W

DEPONENT
o Secretary to the Gowt. of
Csmi. <. Lafor) Pukaic Works (R&B) m‘

Advocate, Shillong

VERIFICATION:
Verified at Shillong on this i/ day of July 2025 that the contents

of the above affidavit are true and correct to the best of knowledge and

belief of the deponent based on official records of the State Government

and nothing is false and nothing material is concealed therefrom.

Solemnly Affirmed before me this :‘,—.,l DEPONENT
on_21t: 06 Z Zo] f’Tne deponentis identif 'f; ' ‘ )
By_Shng S. Loln . Zd et oy e et 1

| Certify that the content v \ C pariment

are read over and Explained to tie L r b’f
wh 4 the same before me )
. Lakshmi Tiwari

Nellary Public
Shilong, Meghalaya
Regn No. 22717
Govt of India
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ANNEXURE R/5

ANNEXURE - R/5
CONSTRUCTION OF BRIDGE OF 60.00M SPAN UNDER CHANGE OF SCOPE
(COS) ON JOWAI BY-PASS ROAD IS UNDER PROGRESS. WASTE SOIL
TEMPORARY DUMPED AT THIS LOCATION WILL BE RE-USED IN BACK
FILLING OF ABUTMENTS, RETURN WALLS AND APPROACHES TO BRIDGE
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ANNEXURE

CONSTRUCTION OF BRIDGE OF 60.00M SPAN UNDER CHANGE OF SCOPE
(COS) ON JOWAI BY-PASS ROAD IS UNDER PROGRESS. WASTE SOIL
TEMPORARY DUMPED AT THIS LOCATION WILL BE RE-USED IN BACK
FILLING OF ABUTMENTS, RETURN WALLS AND APPROACHES TO BRIDGE

: R YT
- 5 "'

Zor § -
S v ? e

Executive Engineer P.W.D (Roads)
Jowai Central Division, Jowai



ANNEXURE R/6
ANNEX®RRE— Ri6 = 49

; < F'THE MEETING IN REVIEW TO THE COMPLIANCE OF TIE HONBLE NGT ORDER NO. 172/2016 EZ IN

au """

HEM ﬂbR OF SAJAY LALOO VS STATE OF MEGHALAYA HELD ON 19™ DECEMBER, 2023 AT 12:00 NOON IN THE ’\\\
P ’ONFERENCE ROOM OF THE DEPUTY COMMISSIONER OFFICE, WEST JAINTIA HILLS DISTRICT. ]

eidance Sheet at Annexure 1.
55

The meeting was chaired by Shri. B.S Sohliya, IAS Deputy Commissioner, West Jaintia Hills District who welcomed all
b' the officials and members present. He further highlighted the urgency of the matter as in his discussion with Shri. D. P. Wahlang,

IAS Chief Secretary during his visit on the 1 1" December, 2023 has urge that a comprehensive review meeting to assess the steps

-

taken by the District Administration for the rejuvenation of Myntdu river to be carried out at the carliest. Therefore the steps taken by

the various Departments in compliance to the discussion of the mecting on the 27" September, 2022 Chaired by the Chief Secretary

will be reviewed.

After threadbare discussion on the points as noted the updated action taken report by the different departments in the

one year since the Ias('revicw meeting Chaired by the Chief Secretary as on the 27th September2022 and the further actions to be

taken are as below:-

Project/activities Action taken as Directions/further Updated Action Taken Report during the last year reported
reported on the actions as per the as on 19/12/2023 :
27/9/2022 Meeting held on |
27/9/2022
L. Bio- a. Till date, 10% | e  Works should i The E.E, Jowai Municipal Board informed that 85 % of’
remediation works in | of the Bio- remediation |  be expedited. the work has been completed and the entire construction will be \
11 drains/tributaries. | work has been| e Jowai completed by February, 2024, |
. Urban Affairs | completed in 3 drains Municipal Board
Department should | and work in remaining | shall supervise 2: A meeting with the concerned Waheh Shnong/ |
start work for all | 8 drains also started. execution of work. Headmen for the purpose of implementation of the | 1(Eleven) |
11(Eleven) drains | b. So far, an| e Bjo in situ nallahviz
immediately and it |amount of Rs. 1.00 | remediation work 1) SyntuKsiar (Near Myntdu Stream) - 87% completed
should be completed on | crore has been released | should be completed | 2) Panaliar (Umkyrdein) - 95% completed |
or before October | and another Rs, 1.08 | pefore October, 3)’ Caroline Colony - 95 % completed ;
2023. crore  moved  for| 2023, 4) Ladthadlaboh West - 95 % completed
sanction  during  the| (Action: CEO 5) Khimusniang - 92 % completed
current financial year. Jowai Municipal 6) . Umshangiar - 85 % completed
c. Meeting with [ Board (JMB)). 7 lawmusiang (Chahtngit) - 90 % completed !
concerned headmen of 8) Mpynthong 1(Near Dawki Bridge) - 90 % completed
Jowai town for the 9) Mynthong 2 (Near Dawki Bridge) - 85 % completed
purpose of 10)PanaliarMulong,. - 90 % completed
implementing bio- 11)Loomiongkjam near Madan
remediation work in 11 Ait Nar (Ram Pyrthai) - B85 % completed

drains was held and it

was resolved to start
the bio-remediation £5 The CEO, Jowai Municipal Board to submit report on

work in all 11 drains. completion and subsequently for the Meghalaya Pollution
Control Board (MSPCB)to carry out the analysis once the Bio-
remediation  works are operation with a copy to Deputy
Commissioner office.

Action : CEO, Jowai Municipal Board and MPCB

2. Construction | a. Construction | Work should be 1. The E.E Jowai Municipal Board informed that the
of FSSM plaut of FSSM plant at Sabah expedited construction work for the FSSM plant at Sabah Muswang is 100%
. Urban  Affairs | Muswang has  been | (Action: CEO, JMB) | completed.
Department should | started and about 35% 2. The Trial run will be carried out and joint inspection with
expedite FSSM  Plant | of the work has been the members will be conducted in the 1st week of January 2024
construction and | completed. left and it will be done by 1* week January 2024.
should be completed | b. Scheme for an 3: Detail Report to be be submitted immediately.
before May 2023, amount of Rs. 45 lakhs

has been sanctioned

and scheme for an Action : CEO, Jowai Municipal Board

amount of Rs.

1,30,89,731 moved for
sanction during the
financial year 2022-23.




653

V50

@“ Solid  Waste

= Fesing plant with
0"@' at Khliehriat

The Urban

ffairs Department has

prepared a proposal for
Solid Waste Processing
Plant with 10TPD at
Khliehriat which will
also cater the need of
. Jowai town also with
an estimated cost of
13.37 crores and has

been sent to the
Government for
approval under 1 "

Finance Commissioner
Grant with a limitation
of 9015338 only during
the current year. It was
decided that Urban
Affairs shall forward
proposal to Finance
Department

immediately and
Finance  Department
shall convey Sanction
within  1(One) week
from the date of receipt
of proposal.

a. It is proposed
to set up Solid Waste
Processing with 10TPD
at Khliehriat to serve
for both Jowai and
Khlichriat.

b. An amount of
Rs. 13.37 crore has
been sanctioned for the
project.

c. EOI has been
floated on 06.9.2022
for engagement of firm
for design, build and

transfer.
d. The  project
will  be completed

within 12 months from
the date of completion
of tender works.

a) Urban
Department shall
prepare master plan to
have Solid Waste
processing plant,
sanitary landfill and
Bio medical waste
processing for
Khlichriat in the same
premises.

b) Process shall
be initiated to
establish sanitary
landfill at Khlichriat
by engaging
consultant for
preparing EIA/EMP
for obtaining
Environmental
Clerance.

(Action: Director,
Urban)

Work has started.

Earth work for compost plant completed.

Retaining wall for the Compost Plant completed

Erection of Compost Plan Shed under progress. -

2 The E.E Jowai Municipal Board informed that meeti
with the Dircctor, Urban Affairs Department, JHADC a;ﬁ
Headmen is held on 19/12/2023 at 3:00 P.M on the matter relating
to the problems faced due to objections by the local people ’rh‘b
has been resolved and the work can be resumed. S

S AW

Action: CEO, Jowai Municipal Board |

4. Waste
Recovery Centre
° It was decided

that Urban Affairs shall
forward proposal to
Finance  Department
immediately for
sanction under 15"
Finance Commission
Grant and Finance
Department shall
convey sanction within
one week from the date
of receipt of proposal.

a, Waste
Recovery Centre will
be set up at

Sabahmuswang ~ West
Jaintia Hills District.

b. Sanction  for
an amount of
Rs. 7,69,662 has been

obtained.

C: Tendering for
the project will be
completed within one
month.

Tendering shall
be completed at
the earliest and
work should be
commenced in
the month of
November, 2022.
(Action: CEO,
JMB)

. The E.E J.M.B informed that there are 4 Nos of Waste
Recovery Centre has been sanctioned.

2. Syntu Ksiar- Tendering has been completed. i

3. Sabahmuswang- Tendering will be floated on the 217
December, 2023.(After consultation with the local
people)

4. Searching for location for setting up of WRC for
remaining 2 nos under process.

Action : CEO, Jowai Municipal Board
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31

—

Setting up of
Epigary Landfill,

A It was
informed that land has
been identified and
application  submitted
to SEIAA for obtaining
environmental
clearance and further
informed that
empanelled  agencies
are not available for
preparation of
Environment

management plan. It
was  decided  that
officials  of  Urban
Affairs  will  meet
Chairman SEAC for
guidance on online
application for

environmental
clearance and obtaining

contact  details  of
NABET accredited
agency to  prepare
EIA/EMP. The

Chairman SEIAA and
SEAC requested to
look into matter of
preparing  EMP/EIA
and guide the Urban
Affairs Department for
online application and
SEIAA requested to
grant  Environmental
clearance  for  the
project within 45 days.

a, The State
Government has
identified land  at

Rakabah village West
Jaintia Hills district for
setting up of Sanitary
Landfill for scientific
disposal of waste.

b. Accredited
consultant has been
engaged for preparation
of Environment Impact
assessment and
Environment
Management Plan for
obtaining
environmental
clearance.

EIA/EMP shall be
prepared within one
within one week and
Director Urban shall
apply online to
SEIAA for EC.
(Action: Director,
Urban)

1. Review and Finalization of the drq
report by the Urban Affairs Depanmen[: EMP and Bl

2. Translation of the Executive Summary in
language.

3. Request for conducting Public hearing by the Ulitsas
Affairs Department to the State Pollution Contro| Board

4. Incorporate the Public hearing report in the final EMI
and EIA report by the Consultant and the Urban Affair
Department and submit it to the Ministry for obtainin
Environmental clearance. '

loca

Action : Urban Affairs Department

6. Purchase of
Cesspool vehicle

. The Director
Urban  Affairs  shall
submit proposal for
purchase of cesspool
vehicle to PCCF and
HoFF  for obtaining
fund from
Environmental
Compensation
deposited with Forest
Department, The
Director  shall  also
submit  proposal for
door to door collection
of garbage
transportation and
disposal to landfills
from  environmental
compensation,

Proposal has been
included to
Purchase

Cesspool vehicle
as part of City
Waste Water
Action Plan for
Jowai under SBM
(Urban)2.0

Cesspool vehicle from
Shillong ~ shall  be
deployed temporarily
to transport  fecal
sludge to Khliehriat,

( Director, Urban ,
CEO, JMB)

o Provision for 1 No. of Cesspool was kept under SBM 2
and approval is yet to be received from the Ministry.

° Jowai Municipal Board have received 2(Two) numbers .

Cesspool from Shillong Municipal Board. These Cesspools w
be utilized in due course.

Action CEO, Jowai Municipal Board




Action against
3horizcd

y rk;hops/Reslnuran
/automobiles/
utomobile service by
Meghalaya State
Pollution Control
Board.

. The MSPCB
shall  issue  closure
notices  against  car
washes along the river,
The Deputy
Commissioner,  West
Jaintia Hills shall take
steps 1o close down all
unauthorized car wash
along the  Myntdu
River. The MSPCB
shall impose
penalty/Environmental
compensation  under
relevant laws against
unauthorized car wash
and commercial units
along the river,

o e ]

restaurants, automobile
service and 3 petrol
Pumps who were set up
without CTE/CTO,

c. Environment
compensation has been
imposed on 11
restaurants who were
set up without
CTE/CTO. The total
environmental
compensation imposed
is Rs. 13,51,500/-

notices  have been
issued to 11 restaurants.
who were set up
without obtaining
CTE/CTO,

b. Show Cause
Notice issued to 12

655

Administration, Police
and  MSPCB  shall
conduct surprise
inspection and ensure
that all the units
against whom closure
notice  issued are
closed down and
closure  notice s
enforced,

(Action: DC, Sp,
MSPCB)

° Complaints
shall be filed against
defaulting units under
Air Act and Water
Act,

(Action :MSPCB)

. Environment
al compensation shall
be levied on
remaining defaulting
units ( Action:
MSPCB)

52

)

1. Joint inspection is conducted on regular basis it reports
&

3.

Action : DC,SP,MSPCB

to Deputy Commissioner office,
The representative from MSPCB
the violator has been taken up.
The District Administration, Poljce and MSPCB
conduct inspection on the 1* week of January, 2024 and
to ensure that the ETP in these establishmentg are
operation. Further reports for the Same 10 be submitteq
accordingly.

informed that action for

8.Dumping of spoils,
carth and muck into
Myntdu River by
Contractor

a. PWD
Department has taken
steps to ensure that no
dumping of spoil,
waste or muck into
river takes place,

b. Earth work

excavation had been
completed long back
i.e in 17.01.2021 and as
such there is no
dumping of spoils,
earth and muck due to
on-going construction
anymore,

C. Earth/soil and
muck which was
dumped at the site has
been cleared by
Contractor and taken to
designated dumping
site,

d. Officers and
Staff of PWD have
been deputed to project
site to ensure that no
dumping of waste or
muck and earth into
river takes place,

e. Executive
Engineer PWD (Roads)
Jowai Central Division
has been instructed to
be vigilant and to
ensure that staffs are
deployed to frequently
visit the project site.

o PWD shall

ensure that no fresh
dumping of waste,
spoil and earth into
river and along the
bank of river takes
place.

o PWD shall
depute staff at project
site,

(Action: CE,
PWD(NI1))

Action : PWD Department

No representative is available from the PWD
Department, explanation for the same to be submitted
by the members nominated from the PWD Department,

Further the PWD(Roads) Departments to ensure that
necessary steps to be taken in relation to the the
Earth/soil and muck which js produced due 1o
excavation / road construction is not carried to the river.
Necessary action to be taken before the monsoon
season.

Also, Officers and Staff of PWD to be deputed to
project site to ensure that no dumping of waste or muck
and earth into river takes place.




,Eviction of

gEoachments
2le
s

a. District
Magistrate, West
Jaintia  Hills District
has  served eviction
notices  against 7
alleged encroachers
who have constructed
house within 50 meter
from Myntdu river on
16" Aug 2022,

b. Hon'ble High
Court  of Meghalaya
vide order dated
25.08.2022 in WP(C )
No. 311 of 2022 issucd
stay order in respect of
one encroacher.
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The District
Magistrates shall take
further steps to
evicting encroachers
and dismantling
structures in
remaining 6
encroachers.
(Action :Deputy
Commissioner,
WJH)

Order vide letter No.Gen, '79/P"[WC/\/MU/NQT,
¢ 2
Dt. 14/12/2022 has been issucd for carrying out d°m0|ili2;2;2°/?‘2,4'
illegal structure/building,. e

Action DC,SP,MSPCB

10.Prohibitory Order

District Magistrate,
West Jaintia Hills
District issued
prohibitory order under
section144 Cr.P.C to
prohibit felling of trees
in the vicinity of river,
sand mining, washing
of cloths and vehicle,
dumping of spoils and
waste into Myntdu
River.

The Deputy
Commissioner shall
issue fresh
prohibitory Order to
prohibit car washing
in the river, sand
mining, felling of tree
in the vicinity of
river, dumping of
garbages/waste/spoils
into the river.
(Action: DC WJH)

Order /S  144Cr.P.C  has been

13" October, 2023.

promulgated  on

Action Deputy Commissioner, West Jaintia Hills

11.IEC activities

a)lowai Municipal
Board on 03.06.2022
had organized field
visit to Waste
Recovery Centre at
Umpling East Khasi
Hills for the Office

bearer of local
organisations viz.
Synjuk. ki  Waheh
Shnong Jowai and

local Waheh Shnong
Jowai.

b)Jowai Municipal
Board had  organised
awareness programme
on 17.06.2022 for
Market Committee of
Howai and Headmans
of Jowai town in
connectionwith  Solid
Waste management in
Jowai.

c)Awareness

programme was
organised in 10
Schools on  waste
Management and
sanitation from 3

August to 5" August
2022.

d)Meeting held Synjuk
ki Waheh Shnong
Jowai on 04.08.2022
under campaign “Keep
Jowai town Clean”
and appealed to public
to maintain hygiene
and  sanitation  in
surroundings, not to
throw garbage into
rivers/streams.

e)IEC activities will
be organized  under
SBM (U) 2.0

CEOQ, JMB shall
continue to hold
awarcness programs
(Action: CEO, JMB)

AwarnessProgramme during 2023,
I. A street play on Solid Waste Management and Plastic

Waste Management was held at lawmusiang on 6" June 2023 at
lawmusiang with Resource Person from the Office of the Mission
Director Project Management Unit (PMU) Shillong.

2 Awareness Programme on Segregation of Waste and
Sanitation and Distribution of green and blue bins at 2(two) nos
School Ladthadlaboh was held on 2023.

3. Health Camp & Cleaning Drive at Jowai Municipal
Board Campus on 27/09/2023.

4, Cleaning Drive for Public Toilets 4(four)nos with the
local organisation and market committees from September-
December 2023,

5. Mass Cleaning Drive with three market communities and
Presentation of certificate to all participants at lawmusiang, Jowai
on 02.10.2023.

Action CEO, Jowai Municipal Board




ouscholds

@i;n'lng faulty septic
fauks or leakage of
septic tank,

. Action against
households with faulty
leakage  of  Septic
tanks: CEO Municipal
Board shall prepared

held under campaign
“Keep  Jowai Town
Clean™ on 4" August

2022 to create
awareness on
sanitation,

b)lowai Municipal
Board has issued

a)Public Mecting was
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—
» CEO IMB

shall ensure that all
household having
faulty septic tanks are
repaired/  constructed
the septic tank using
available  funds in
time bound manner.

. CEO, JMB

2,

IHL Completed

CEO, JMB informed that Notice has been issyeq for d
information to all household having faulty septic 1anks are
repaired/ constructed the septic tank.

Status as of Dec 2023:-

=65

IHL under construction = 38

Fund is yet to be release to the beneficiarics.

list of households | appcal requesting shall levy penalty on
having  faulty  or | households to household with faulty | Action CEO, Jowai Municipal Board
leakage of septic tanks | construct proper septic | septic tanks.
along  the Myntdu | tank and prevent . Deputy
river and its tributaries | leakage, not to throw Commissioner  shall
and issue  closure | garbage into monitor the issue and
notices and impose | drains/streams. ensure  that  all
penalty on households | ¢) Rs. 12,000 per houscholds have
with faulty or leakage | houscholds will be proper septic tanks.
of septic tank under | provided for repairing (Action: DC Wl
Building Bye laws, of faulty septic tank and CEO JMB)
L under SBM(U).
13. Action against Meghalaya State | MSPCB shall levy 1. MSPCB shall submit the report on the Environmental
contractor for Pollution Environmental Compensation levied on contractor for dumping the waste,
dumping muck/waste Control Board is | Compensation on
into river. in the process of | contractor for
. Action against imposing the | dumping the waste Action: MSPCB
contractor for dumping Environmental | | within one week.
of waste or muck and Compensation l (Action: MSPCB)
earth into  Myntdu against
river:  PWD  shall contractor  for
examine and take steps dumping
for imposing penalty muck/waste into
on  contractor  for Myntdu river in
dumping of waste or violation of
muck and earth into Construction and
Myntdu  River in Demolition
violation of terms and Waste
conditions of contract. Management,
The MSPCB  shall 2016.
examine feasibility of
imposing
environmental
compensation on
contractor under
relevant laws
14, Sctting up of | a, It is proposed | o Director (a) E.O.I floated on 13th March 2023,however, none of the
common STP for two | to construct Common Urban  Affairs shall | tenderers qualify. Information forwarded to Directorate Urban
polluted  tributaries Sewage Treatment | prepare  DPR  for | Affairs and also the views and comments on the same is sought
Rampyrthai and | Plant  for  polluted establishing Common | and awaiting reply on the same.
Liar- Urkyrdein tributaries Rampyrthai Sewage  Treatment
and Liar Urkyrdein to | Plant for polluted
treat effluents before | tributaries Rampyrthai | Action CEQ, Jowai Municipal Board
release into  Myntdu | and Liar Urkyrdein)
river, (Action; Director
b. Jowai Urban)
Municipal Board has
forwarded proposal
with an estimated cost
of Rs. 8.00 crore to
Forest department,
15.  Desilting  of - The District | 1, The Deputy Commissioner has directed as  on
river Myntdu Administration  shall 13/02/2023 that the CEO, Jowai Municipal Board, E.E Water
conduct inspection | Resources and Secretary, JHADC to make proposal for desilting
and submit report on of Myntdu river,
the extent of siltation | 2. The action from their end to be updated if any and to
after the monsoon | submit on or before the 5th January 2024,
season  for faking | 3. The member from Jaintia Fishing & Environment
further action for de- Protection Association has informed that a Jjoint inspection has
siltation, been carried out by JHADC, the report and any proposal for the
same to be submitted at the earliest,
(Action: CEO,JMB, Secretary JHADC,E.E Water Resources)
Ry Y /
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ter quality | As er tl . i . s
";.\_eivc:]. y conduged e tc;;st ADA.SPQB along with Smt. D.Syiemlieh, SEE, MSPCB informed that testing of water is
‘@l"CB ahall | Meghala 4 'S"}Ct_ ) being done on monthly basis at 2 Jocations i.e Mihmyntdu and
S e | B [{; ;‘ ya State | Administration, Police | Syntu Ksiar and the report is satisfactory. It is also informed that
test of water | Poliution Control | and Jowai municipal after Bio remediation works in 11 drains/ tributaries is completed

of tributaries
one month time
shall  identify

Board on 9" August,
2022, the water quality
of Myntdu river was

stipulated by CPCB

Board shall conduct
regular inspection to
ensure that no

ce of pollution in | satisfactory with | dumping of waste/

utaries. reference to Primary [ garbage into river
Water Quality Criteria | takes place, no
for  bathing  water | dumping of solid

waste takes place in

the testing for the same will also be carried out.

Action: MSPCB

Jowai Town, all
unauthorized
commercial units are
closed down and to
take all necessary
steps to prevent
pollution of Myntdu
river.

(Action: DC, SP,
Municipal Board,
MSPCB)

The ADC,West Jaintia Hills also highlighted on the various committees that have been Notified by the
Government in relation to Rejuvenation of River Myntdu and their action :-

1. The District Coordination Committee for implementation of the Action Plan for Myntdu River
under Priority V was notified on the 15/6/2023 this is in relation to the River Rejuvenation
Committee. In this regards the District Urban Planner to submit report on the action taken on or

before the 5" January 2024,

2. The Distric Level Executing Committee was notified on the 25™ May,2022 this is in relation to the
fund allocated/collected or fines levied and the utilization as per the guidelines issued. further the
account has been opened as per the meetings held on the 31/07/2023. In this regards the Divisional
Forest Officer (Social Forestry) to update on the fund availability as of date and to submit report on

the action taken on or before the 5™ January 2024.
er urge the various departments to take up the matter on a war footing as the

the utmost importance in the health of the residence of the District
ire stretch residing and depending on this main river for their daily

The Deputy Commission
prevention of the pollution of the river Myntdu is of
Headquarters, Jowai and also of the people in the ent
livelihood and other activities.

The meeting ended with a vote of thanks from the Chair.

(Shri B.S. Sohliya, IAS)
Deputy Commissioner,
West Jaintia Hills District,
Jowai.

Memo No. Gen.179/Pt-VCA/MU/NGT/2023/166-A , Dated Jowai the 20" December, 2023,

Copy to:

The Chief Secretary, Govt. of Meghalaya for kind information.
The Secretary to the Govt. of Meghalaya Forest & Environment Department for kind

information and necessary action.
3. All members present.

o

Deputy Commissioner,
West Jaintia Hills District,
Jowai.

o\

4
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The Deputy Commissioner,
west Jaintia Hills District,
Jowai.

Date: January 18" 2024

Subject: Report on Joint Inspection of River Myntdu

Sir,

ANNEXURE R/7

With reference to the subject above and in pursuance of Order Gen.179/Pt-
V/CA/MU/NGT/2023/198, dated 15" January 2024, a joint inspection was conducted
along the Myntdu river in multiple locations in Jowai in connection with (i) De-silting
of River Myntdu and (ii) ensuring that no fresh dumping of waste/earth/spoil and
muck into the River Myntdu which is produced due to excavation/road construction,

on the 17" of January, 2024.

The report is attached for your kind perusal.

Enclosed:

1- Report of the Joint Inspection with Images and Maps.

2- Attendance Sheet

Yours Faithfully,

el

Silvester Phanbuh, MCS

Assistant Commissioner (Revenue)

West Jaintia Hills District, Jowai

56
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Report — Joint Inspection, River Myntdu, January 17", 2024

ursuan

i c;: of ttg\e ﬁrdig G_en.}7_9/l’t-v_/CA/MU/NGT/2023/198, a joint inspection was
e Jucted along e Myntdu river in multiple locations in Jowai in connection with (i) De-
giing Of RV

r Myntdu and (ii) ensuring that no fresh dumpi :
. . . ing Of W t / o
into the River Myntdu which is produced due to exc e asto/carth/spoil and muck

' avation/road construction, on the 17" of
january, 2024

Qbjective

To ascerta

in the 1m;?act on t.hc fivcr from nearby construction activities and to identify river
stretches for proposing de-siltation of the river.

Observations

1. Location 1 — Liar Pam Pam and Myntdu Bridge

Under location 1, the inspection party visited 2 separate sites.

a. Location la— Liar Pam Kam, Khliehtyrshi Village

The site visited was the Liar Pam Kam, Khliehtyrshi Vi

llage, where a tributary flows into the
Myntdu and provides water to adjoining farmlands.

During the inspection, significant accumulations of debris, comprising mud, sand, and stones,
were observed on the bed of the tributary, resu

lting in turbid water conditions. Notably, the
proximity of an operational stone quarry adjacent to the tributary was identified as a
contributing factor, with sediment from the quarry

being transported into the tributary and
subsequently across the road into nearby farmlands, via a culvert.

Further scrutiny revealed ongoing construction activities related to the Jowai Bypass at the
summit of the hill overlooking the tributary. It was evident that the construction was causing

additional debris to descend along the hill's gradient, contaminating the streamlets that feed
into the tributary.

The inspecting team prognosticated that the influx of debris

tributary, with consequential impact on the adjacent farmlands,
of the rainy season, exacerbat

into the Myntdu River via the

would intensify with the advent
ing the existing environmental concerns.

b. Location 1b— Myntdu Bridge, Pam Blah

The second spot evaluated was the segment of the River Myntdu
Myntdu Bridge,

: iq the vicinity of Pam Blah. During this inspection, there was a consensus
among th.e inspection teams that de-siltation efforts could be effectively implemented at this
site, contingent upon the fulfilment of all technical prerequisites.

situated downstream of the
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Qé Location 2 - Treiongriang

einspectlon team condugted a tho.rough evaluation at Treiiongreng, the confluence point of
i atdu ?ndtl;\/ly.nkrerr‘l rivers. This area is also a key site for the Jowai Bypass construction
pro'C°t~ puring the inspection, it was observed that a substantial volume of debris, originating

om the earthworks 'flssocxated with the bypass construction, had accumulated and was
encroachmg upon the mferbank of the Myntdu. Furthermore, the team observed that the extent
of the debris accumulahon posed a significant risk; in the event of rainfall, it could lead to
considerable pollut.lon of the river with mud and sand, and potentially cause a substantial
obstruction to the river's natural flow.

=

3. Location 3 — PHE Water Treatment Plant and Myntdu Embankment

The inspection party visited the PHE water treatment plant to ascertain any impact on the river
from where the plant draws its water. The team noted that the possibility of de-silting stretches
of the Myntdu River proximate to the treatment plant could be considered, contingent upon the
requisite technical groundwork and assessments by the responsible department.

Recommendations

1. The concerned department PWD(R), Central Division may facilitate the removal of
debris from the tributary and river bed described in Liar Pam Kam and Treiongriang
(Under Locations 1 and 2 mentioned above) to a compliant location. This action should
be executed in compliance with environmental regulations and guidelines, ensuring that
there is no hindrance to the natural flow of the aforementioned water bodies and that
there are no infringements upon the river bed and riverbank areas.

2. The concerned department may conduct an inquiry on stone mining activity in the
vicinity of Liar Pam Kam (Location 1 above) and the impact on nearby streams and
water bodies.

3. Areport may be submitted by the concerned department, PWD - Water Resources, on
the de-siltation of the River Myntdu in the areas explored and other stretches that may
benefit from such an intervention. This report should provide a thorough assessment of

the feasibility and impact of such de-siltation activities.

YO“T Faithibl Y,
Joort

Silvestér Phanbuh
Assistant Commissioner
West Jaintia Hills District, Jowai
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Location la - Liar Pam Kam, Khliehtyrshi Village,
Location 1b — Myntdu Bridge

Location 2 - Treiongriang
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Location 3 — PHE Treatment Plant, Highlighted — Embankment on Myntdu River
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ANNEXURE— Ri8 1 i
GOVERNMENT OF MEGHALAYA : e

OFFICE OF THE DEPU
JOWAL. fi:z
j No- Gen.179/Pt-V/CA/MU/N GT/2023/223,

TY COMMISSIONER WEST JAINTIAHILLST = 1

Dated Jowai the 31* January, 2024.
To
The Addl. Principal Chief Conservator of Forest,

(Schemes, Budget, Forest Law & Court Matters),
Meghalaya.

Subject :- Case Status of.O.A No. 172/2016 EZ (Sajay Laloo Vs State of
Meghalaya) with M.A 01/2017/EZ and M.A 124/2017/EZ.

Reference:- I Y9ur letter No. MFG.13/44/2009/NGT/C/Vol.11/13922, Dt. 15/12/2023.
2.This office letter No. Gen.179/Pt-V/CA/MU/NGT/2023/ 167, Dt. 20.12.2023

\ Sil’,

With reference to the letter and subject cited above, I am to submit herewith

the Action Taken Report as on 31.1.2024 updated for point No. 2,7,8,13 and 15 for favour of your

Yours faithfully,

(Shri. B.S Sohliya, IAS)
Deputy Commissioner,
West Jaintia Hills District,
Jowali.
Dated Jowai the 31* January, 2024.

FRRTanY ¢
information.

fary, '
b st & Environment Department for kind

West Jaintia Hills District,
Jowal.

Deputy Commissioner’s Office’
s : ‘ ¥ R Ra Y

A Issue No... 7
i o
. \
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\KEN REFUKT IN COMPLI
/o8 T'STATE OF MEGHALAY A

n works in

Urban  Affairs

reported on the
27/9/2022

a Till date, 10%

of the Bio- remediation
york has been completed
in 3 drains and work in

ANCE OF THE
IE HONBLE NGT ORDER NO, 17272016 EZ IN Tyig MATTER of
SAJA

Directionslfurther
actions as per the
Meeting held on
27/912022
.K‘
*  Works should
be expedited.
*  Jowai
Municipal Board
shall supervise
execution of work,
* Bio
remediation work
should be completed
before October,
2023,
(Action: CEQ
Jowai Municipal
Board (JMB)).

of. the work has been com
will be completed by Febr

2

Updated Action Taken Report as on 31,91 2024

Y

The E.E, Jowai Munici

. A meeting with the concerned W
Headmen for

the

L1(Eleven) in situ nallahviz

3.

SyntuKsiar (Near M
Panaliar (Umkyrdein)
Caroline Colony
Ladthadlaboh West
Khimusniang
Umshangiar
lawmusiang (Chahtngit)

pal Board informed that 85 %
pleted and the entire construction
uary, 2024,

purpose of implementation of the

yntdu Stream) - 87% completed

Mynthong I(Near Dawki Bridge) -

Mynthong 2 (Near Dawki Bridge)

PanaliarMulong,
Loomiongkjam near Madan
Ait Nar (Ram Pyrthai)

aheh Shnong/

95% completed
95 % completed
95 % completed
92 % completed
85 % completed
90 % completed
90 % completed
85 % completed
90 % completed

85 % completed

The CEO, Jowai Municipal Board to submit report
on completion and subsequently for the Meghalaya Pollution
Control Board (MSPCB)to carry out the analysis once the

Bio-remediation works are operation with a copy to Deputy
Commissioner office.

Action : CEO, Jowai Municipal Board and MPCB

¢ ment should | remaining 8 drains also
pepd work for all | started,
s:afé teve) drains | b. So  far, an
1( sdiately and it | amount of Rs. 1,00 crore
imul'd pe completed on [ has been released and
shou pefore  October [ another Rs. 1.08 crore
0823. moved  for  sanction
2 during the current
financial year.
e Meeting  with
concerned headmen of
Jowai  town for the
purpose of implementing
bio-remediation work in
11 drains was held and it
was resolved to start the
bio-remediation work in
all 11 drains.
2; Construction | a. Construction of
of FSSM plant FSSM plant at Sabah
. Urban Affairs | Muswang  has  been
Department should | started and about 35% of
expedite FSSM Plant |the work has  been
construction and | completed.
should be completed | b. Scheme for an

Work should be
expedited
(Action: CEO, JMB)

1.

2,

19/1/2024 by

The E.E Jowai Municipal Board informed that the

construction work for the FSSM plant at Sabah Muswang is
100% completed.

The Trial Run of the FSSM Plant was conducted on

the Jowai

Municipal

Board with the

representative of the Green Tech Enterprise

before May 2023. amount of Rs. 45 lakhs

has been sanctioned and Action : CEO, Jowai Municipal Board

scheme for an amount of

Rs. 1,30,89,731 moved

for sanction during the

financial year 2022-23.
3. Solid  Waste | a. It is proposed to | a.Urban Department
Processing plant with | set up Solid Waste | shall prepare master 1. Work has started.
10TPD at Khliehriat | Processing with 10TPD at plan to have Solid 2. Eani) work for compost plant completed.
. The Urban | Khliehriat to serve for Waste processing 3. Retalf\ing wall for the Compost Plant completed.
Affairs Department has | both Jowai and Jaiit: sanitacy oedmil 4, Erection of Co.mpost‘ P.lan Shed u|_1der progress. )
prepared a proposal for | Khlichriat. plan ,.sam ar?/ B 5: The E.E Jowai Mumcnpa} Board informed that meeting
Solid Waste Processing | b. An amount of | and Bio medical waste | ity the Director, Urban Affairs Department, JHADC and

Plant with 10TPD at
Khliehriat which will
also cater the need of
Jowai town also with
an estimated cost of
13.37 crores and has

been sent to the
Government for
approval under 15"

Finance Commissioner
Grant with a limitation
0f 9015338 only during
the current year. It was
decided
Affairs shall forward
proposal to

that

Department

immediately
Finance

within

Urban
Finance

and
Department
shall convey Sanction
1(One) week

Rs. 13.37 crore has been
sanctioned for the project.
c, EOl has been
floated on 06.9.2022 for
engagement of firm for
design, build and transfer.
d. The project will
be completed within 12
months from the date of
completion  of tender
works,

from the date of receipt
of proposal. A

processing for
Khliehriat in the same
premises.

a, Process shall
be initiated to
establish sanitary
landfill at Khliehriat
by engaging
consultant for
preparing EIA/EMP
for obtaining
Environmental
Clerance.

(Action: Director,
Urban)

Headmen is held on 19/12/2023 at 3:00 P.M on the matter
relating to the problems faced due to objections by the local

people. This has been resolved and the work can be resumed.

Action: CEO, Jowai Municipal Board




a. Waste Recove i
i 3 ry Tendering sh
ore Centre will be set up at be complgelseda:xlt
a5 decided | Sabahmuswang West the earliest and ¥
; 'f i “nall | Jaintia Hills District. sl 1. The E.E J.M.B informed that there are 4 Nos of Wast, ]
S22 wbi" ,:0 sosal 10 b. Sanction for an commenced i ; Rccovcry'Centre el e §
S ‘;" pDermem g g i ofn 2. Syntu Ksiar- Tendering has been completed. .
;ﬂ& ; fo: e '7,69,662 T, N 3. Sabahmuswang- Tendering will be floated on the 21* :
/‘}Aiﬂ“ Y 15% | obtained. (Actlon*é!ﬂ() . December, 2023.(After consultation with the local
gioh commission c. Tendering  for JMB) ' ' pcopk:)'
:_’;ncc x e oo | e vistest will e 4 Sct\rc'hlvng for location for setting up of WRC for
f e el | comiploted ilhin: -one remaining 2 nos under process.
month.
Action : CEO, Jowal Municipal Board
a The State | EIA/EMP i inalizati
. oermiaent has | prepased \:i\:al:“b;:ne ¥ Rcv(;::twb a:\‘:i Ianbahz::}?n' of;)the draft EMP and EIA
identified land at | withi s of e By e Sumn
; Rakabsh villags West Direc?o‘:‘gﬂ‘:;:?hz?ld Z: "I‘ranslatlon of the Executive Summary in local
informed tha Jaintia Hills distri i e i
'b ket lhdcntlﬁe 4 'gn: i oflst;:‘:mll‘or ;;;:plly online to 3. Request for conducting Public hearing by the Urban
applical“’“f Su;miln i;g il TR scientit?é (/( :t'\_.A fo‘r) EC. Affairs Department to the State Pollution Control
obta ; ction: Direct
1o SEIAA 10T disposal of waste. reeen o

‘"V'm:cr:en;:ld further | b Accredited
clear2 that | consultant  has  been
empanelled agencies engaged for preparation
are not available for of Environment Impact
reparation of | assessment and
Eavironment Environment

management plan. 1t Management  Plan  for
was  decided  that obtaining environmental
officials  of  Urban clearance.
affairs  will meet

Chairman SEAC for

guidance  on online
application for
environmental

clearance and obtaining

contact  details  of

NABET accredited

agency to  prepare
EIA/EMP. The

Chairman SEIAA and

SEAC requested to

look into matter of
preparing  EMP/EIA

and guide the Urban

Affairs Department for

online application and

SEIAA requested to

grant Environmental

clearance  for  the

project within 45 days.

Urban) 4. Incorporate the Public hearing report in the final EMP

and EIA report by the Consultant and the Urban
Affairs Department and submit it to the Ministry for
obtaining Environmental clearance.

Action : Urban Affairs Department

6. Purchase  of
Cesspool vehicle

. The  Director
Urban  Affairs  shall
submit  proposal  for
purchase of cesspool
vehicle to PCCF and
HoFF for obtaining
fund from
Environmental
Compensation
deposited with Forest
Department. ‘The
Director ~ shall  also
submit  proposal  for
door to door collection
of garbage.
transportation ~ and
disposal to landfills
from environmental |
,;cdtﬁpgp"satiiih.'f"

Proposal has been | Cesspool yehicle from
included to | Shillong  shall  be
Purchase Cesspool | deployed temporarily
vehicle as part of | to  transport fecal
City Waste Water sludge to Khliehriat.
Action Plan for | ( Director, Urban ,
Jowai under SBM | CEO, JMB)
(Urban)2,0

° Provision for 1 No. of Cesspool was kept under SBM
2.0 and approval is yet to be received from the Ministry.

° Jowai Municipal Board have received 2(Two) numbers
of Cesspool from Shillong Municipal Board. These Cesspools
will be utilized in due course.

Action CEO, Jowai Municipal Board

B R R e e
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/ qainst | a. Closure notices | o istri ing : :
“jion g bisus e issuet . 1 . District . 1. Joint inspection for closure of establishments operating
[ Administration, Police without Consent To operate (CTO) w. d
oﬂ'zfg estauran restaurants who were set | and MSPCB shall 9™ & 10™ January 2024 . eINliced o0
s ol up  without  obtaining | conduct i '
X o ites ) Ml conduct surprise
N 'ﬂle service by -‘ inspection and ensure | Action : DC,SP,MSPCB
o State [b. ~ Show  Cause|that all the units
/;Tf‘y Control | Notice issued to 12| against whom closure
/,fo" restaurants, automobile | notice  issued  are
o . MSPCB service and 3 petrol | closed down  and
L o closure | Pumps who were set up | closure  notice s
lss:gainst car without C1 E/.CTO. enforced,
ol ne the river. C. Epvnromuent (Action: DC, SP,
shes along Deputy compensation has been | MSPCB)
¢ . oner, West imposed on 11 restaurants
1sS1 ’ .
C‘_’m-mlssi]ls shall take who were set up without | o Complaints
‘mmm:o close down all CT[_E/CTO. The  total | shall be filed against
steps horized car wash | environmental defaulting units under
gnaut Myntdu compensation imposed is | Air Act and Water
alf’lﬂe% The MSPCB Rs. 13,51,500/- Act.
f;';" ' impose (Action :MSPCB)
scnany/Environmental . Environment
compensation un.der al compensation shall
relevant 1aws against be levied on

unauthorizcd car wash

and commercial units
along the river.

remaining defaulting
units ( Action:
MSPCB)

8.Dumping of spoils,
carth and muck into
Myntdu River by
Contractor

a. PWD
Department has taken
steps to ensure that no
dumping of spoil, waste
or muck into river takes
place.

b. Earth work
excavation had been
completed long back i.e
in 17.01.2021 and as such
there is no dumping of
spoils, earth and muck
due to on-going
construction anymore,

c: Earth/soil and
muck which was dumped
at the site has been
cleared by Contractor and
taken to designated
dumping site.

d. - Officers and
Staff of PWD have been
deputed to project site to
ensure that no dumping
of waste or muck and
earth into river takes
place.

€. Executive
Engineer PWD (Roads)
Jowai Central Division
has been instructed to be
vigilant and to ensure that
staffs are deployed to
frequently visit the
project site.

o PWD shall
ensure that no fresh
dumping of waste,
spoil and’earth into
river and along the
bank of river takes
place.

o PWD shall
depute staff at project
site.

(Action: CE,
PWD(NH))

1. Joint inspection was conducted on 17/1/2014 along
the Myntdu river in multiple locations in Jowai in
connection with ensuring that no fresh dumping of
waste/earth/spoil and muck into the river Myntdu
which is produced due to excavation /road
construction.

Action : PWD Department




rohibitory Order

1.1IEC activities

668

alleged encroachers who

evicting encroachers

District The Distri
. istrict i
M.aglstra}te,. West Jaintia Magistrates shall take e e G
Hx!ls District has served | further steps to
eviction notices against 7

lV/C{\/MU/NGT/2022/424, Dt. 14/12/2022 ha
carrying out demolition of the illegal structure/

65

No.Gcn.l79/P?
s been issued for

building.
and dismantli
have constructed house struct:rl:.::?ltmlmg A0SR pISECE
within 50 meter from remaining 6
Myntdu river on 16" Aug | encroachers.
2022, (Action :Deputy
b. Hon’ble  High | Commissioner,
Court of Meghalaya | WJH)
vide order dated
25.08.2022 in WP(C )
No. 311 of 2022 issued
stay order in respect of
one encroacher.
DI.S“'.IC‘ Maglst'ra\?., West | The Deputy Order U/S 144CrP.C  has been promulgated on
Jaintia Hills District Commissioner shall 13" October, 2023.
issued prohibitory order issue fresh

under sectionl44 Cr.P.C
to prohibit felling of trees
in the vicinity of river,
sand mining, washing of
cloths and vehicle,
dumping of spoils and
waste into Myntdu River.

a)Jowai Municipal

prohibitory Order to
prohibit car washing
in the river, sand
mining, felling of tree
in the vicinity of
river, dumping of
garbages/waste/spoils
into the river.
(Action: DC WJH)

CEOQ, JMB shall

Action Deputy Commissioner, West Jaintia Hills

Board on  03.06.2022
had organized field visit
to Waste Recovery
Centre at Umpling East
Khasi Hills for the
Office bearer of local
organisations viz.
Synjuk ki Waheh
Shnong Jowai and local
‘Waheh Shnong Jowai.

b)Jowai Municipal
Board had organised,
_awareness  programme

on 17.06.2022 for
Market Committee of
Howai and Headmans of’
Jowai town in
connectionwith Solid

Waste management in
Jowali.

c)Awareness programme
was organised in 10
Schools on
Management and
sanitation  from 3%
August to 5™ August
2022,

d)Meeting held Synjuk
ki Waheh Shnong Jowai
~on 04.08.2022 under
campaign “Keep Jowai
town Clean™ and
| appealed to public to
| maintain  hygiene
- sanitation in
surroundings, not to
| throw'  parbage into
| rivers/streams.

waste

organized
(W20

and |

| )IEC activities will be g
=d under SBM |

continue to hold
awareness programs

(Action: CEO, JMB) 1.

S.

2.

3.

4.

Mass Cleaning Drive with three market communities

and Presentation of certificate to all participants at lawmusiang,
Jowai on 02.10.2023.

AwarnessProgramme during 2023.

A street play on Solid Waste Management and Plastic
Waste Management was held at lawmusiang on 6" June 2023
at lawmusiang with Resource Person from the Office of the
Mission Director Project Management Unit (PMU) Shillong.
Awareness Programme on Segregation of Waste and
Sanitation and Distribution of green and blue bins at 2(two) nos
School Ladthadlaboh was held on 2023.

Health Camp & Cleaning Drive at Jowai Municipal
Board Campus on 27/09/2023.

Cleaning Drive for Public Toilets 4(four)nos with the

local organisation and market committees from September-
December 2023,

Action CEQ, Jowai Municipal Board
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a)Public Meeting  was

held under campaign
“Keep Jowai Town
Clean” on 4" August

2022 to create awareness
on sanitation.

b)Jowai Municipal
Board has issued appeal
requesting households to
construct proper septic
tank and prevent
leakage, not to throw
garbage into
drains/streams.

¢) Rs. 12,000 per
households will be

L]

CEO JMB
shall ensure that all
household having
faulty septic tanks are
repaired/ constructed
the septic tank using
available funds in
time bound manner,
o CEO, JMB
shall levy penalty on
household with faulty
septic tanks.

° Deputy
Commissioner  shall
monitor the issue and

1. CEO, JMB informed that Notice has been issued for
information to all household having faulty septic tanks are
repaired/ constructed the septic tank.

2. Status as of Dec 2023:-
IHL Completed =65
IHL under construction = 38
Fund is yet to be release to the beneficiaries.

Action CEO, Jowai Municipal Board

ﬂ‘d, : and impose : i ensure that all
[ gotces on households provided for repairing of | households have
| pend falty OF leakage | faulty septic tank under proper septic tanks.
! ‘“'he ic tank under | SBM(U). (Action: DC WJH
gunsdi?\g Bye laws. and CEO JMB)
Action against Meghalaya  State | MSPCB shall levy 1. MSPCB has imposed an Environmental Compensation
13 tor for Pollution Control | Environmental Rs. 1,62,500/- (Rupees One lakh sixty two thousarfd five
contrac p— Board is in the | Compensation on hundred)only under section 33 A of the watc_r )Prevention and
?“mp.l:fr process of | contractor for control of Pollution)Act, 1974 ar}d Section 31A ' of the
intor! A;;tion against imposing the | dumping the waste Air(Prevention and Control of_PoIlunon)Act, 1981 against M/s
contractor for dumping Environmental within one week. Dhar Construction Company vide lc;t(t)ezr3 No. MPCB/TB-30/Vol-
¢ waste or muck and Compensation (Action: MSPCB) 1/2022/2022-2023/113, Dt. 21/012/ :
:anh into  Myntdu against contractor )
river: PWD shall for dum;?ing Action: MSPCB
examine and take steps muck/waste  into
for imposing penalty Mynt{lu river in
on  contractor  for violation of
dumping of waste or Construction and
muck and earth into Demolition Waste
Myntdu  River in Management,
violation of terms and 2016.
conditions of contract.
The MSPCB  shall
examine feasibility of
imposing
environmental
compensation on
contractor under
relevant laws
14, Setting up of | a. It is proposed to | e Director (a) E.O.I floated on 13th March 2023,however, none of the
common STP. for two | construct Common | Urban Affairs shall | tenderers qualify. Information forwarded to Directorate Urban
polluted  tributaries | Sewage Treatment Plant | prepare  DPR  for Affairs and also the views and comments on the same is sought
Rampyrthai and | for polluted tributaries | establishing. Common | and awaiting reply on the same,
Liar- Urkyrdein Rampyrthai and  Liar [ Sewage Treatment
Urkyrdein  to treat | Plant  for  polluted
effluents before release | tributaries Rampyrthai | Action CEO, Jowai Municipal Board
into Myntdu river. and Liar Urkyrdein)
b. Jowai (Action:  Director
Municipal Board  has | Urban)
forwarded proposal with
an estimated cost of Rs,
8.00 crore to Forest
’ department,
15.  Desilting of | - The District
river Myntdu Administration shall | 1. Final feasibility Study Report on Flood Plain Zoning in the
‘ conduct ingpection State of Meghalaya carried out by RMSI Private Limited India

and submit report on
the extent of siltation
after the monsoon
season for taking
further action for de-
siltation.

which has been outsourced by Water Resources Deptt vide

letter No.  WRD@)/TB/288(Pt-1)/2023-2024/2280, Dt
4/1/2024.

2. Joint inspection was conducted on 17/1/2014 along the
Myntdu river in multiple locations in Jowai in connection
with de-silting of river Myntdu.

(Action: CEO,JMB, Secretary JHADC,E.E Water
Resources)
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As per the test conducted | MSPCB along with

by Meghalaya State
Pollution Control Board
on 9™ August, 2022, the
water quality of Myntdu
river was satisfactory
with reference to Primary
water Quality Criteria for
bathing water stipulated
by CPCB

District
Administration, Police
and Jowai municipal
Board shall conduct
regular inspection to
ensure that no
dumping of waste/
garbage into river
takes place, no
dumping of solid
waste takes place in
Jowai Town, all
unauthorized
commercial units are
closed down and to
take all necessary
steps to prevent
pollution of Myntdu
river.

(Action: DC, SP,
Municipal Board,
MSPCB)

Smt. D.Syiemlieh, SEE, MSPCB informed that testi
. % ’ ) v
is being done on monthly basis at 2 locatio SR ot

. ns i.e Mihmyntd
and Syntu Ksiar and the report is satisfactory. It isy “a\sl

informed that after Bio remediation works in 11 drain

tributaries is completed the testing for the same will aleo |
carried out.

Action: MSPCB
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ANNEXURE— R/9

S
Sy
l‘\‘ T
¢ Deputy Commissionef,
West Jaintia Hills District,

Jowai.

Subject: Report on Joint Inspection in connection with pollution

Sir,
ce of Order No. Gen.l79/Pt—VI/CA/MI;(€l\L T/2

) In pursuan
inspection was conducted on the 22nd of May. 2024, < o
construction of the Jowai Bypass at the confluence © the rivers em Aang Y
5 1 Deputy Commissioneh st Jaintia Hills District, 1
isi i resentatives 0 " RW. :
actor. The joint

undersigned, representing th
D (Roads) Centra

with representatives of
Electrical Division, West Jaintia Hills District and rep
cheduled on he 21° of MaY, dverse W€
ible, it was conducted 01 the next morning

inspection Was originally $
that made the road construction areas inaccesmble,

The report is attached for your kind perusal.
Enclosed:
| Reportofthe Joint Inspection; Attendance Sheet and Images
Yours Fait iy,
Ao
Silvester Phanbuh, MCS
Assistant Commissioner

West Jaintia Hills District, Jowai
2774 May, 2024
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Report on Joint Ins cction related to pollution of Myntdu River

24, a joint
. In pursuance of Order No. Gen. | 79/P-VI/CA/MU/NGT/2024/02, dated glr?g ioﬁgthe shaint
Inspection was conducted on the 22nd of May, 2024, 10.30 AM at Treiiongreng ok dgMymdu, by the
construction of the Jowai Bypass at the confluence of the rivers My"j(r.cr:]ia‘mns District, along
undersigned, fepresenting the office of the Deputy Commissioner, West a::tives of PHE, RWS &
with representatives of PWD (Roads) Central Division, Jowai, r.cprcS?““' Contractor. The joint
Electrical Division, West Jaintia Hills District and a rcprcscﬂm“"cto _‘d:ferse weather conditions
inspection was originally scheduled on the 21¢ of May, 2024 but due to ¢

i The
; : x the next morning.
that made the road construction areas inaccessible, it was conducted on
attendance sheet and images are attached below.

excavation from the
At the inspection sites, the undersigned observed that due to t}clieb el atin g ety
s been significant earth moving. It was also noted by

i e ; d wi s along a
Bt i, thirs iy area which sloped into the river was laid with sandbag g

that the base of the road construction 0 ; the earth from entering
Stretch on the banks of the Myntdu river close to Treiiongreng Bridge to prevent

i imilar structures should be
the river. It was decided that this exercise of placing sandbags'and rs(;;ntn(l)aprevem e
eXpanded further along the river bank parallel to the road construction a

mud during rains and other suitable measures to be considered.

i ini and on a
The inspection party also observed the presence of individuals who Sc;idr:ltrkl\l:rgeasﬁer)- The
section on the banks of the Mynkrem (which flows into the confluence fmdl y & st s sand
undersigned was informed by the representative of PWD that the individuals we g .
digging the slopes without any authorization and were not part of the construct;onb ” ;)f he HloKe
noted that the PWD department had placed some large fo?ks .and stones at the E;IS it v
adjoining the river Mynkrem to prevent the earth from sliding into the water, but t ? during heavy
digging of sand and earth may have caused them to be dislodged. It was observed. that dur tg o
rain, this area which was being dug up may be a significant source of the mud entering the waterways.

Recommendations are as follows:-

I. The PWD along with the concerned contractor to add more barriers and implement other
itable measures on the banks of the river to prevent the entry of soil into the river. .

2. Police to increase patrolling of the area to prevent unauthorized mining of sand and river
materials - as per the Order Under Section 144 Cr. P.C, Number Gen.179/Pt-
V/ICAIMU/INGT/2023/1 94 dated 13" October, 2023 issued by the Deputy Commissioner, West
Jaintia Hills District, Jowai,

3. Additionauy, communication may also be sent to the representatives of the localities which are

ip the vicinity of the valley, regarding the order against mining of sand and other materials from
11ver banks,

The report is submitted for your kind perusal,

L=

, Silveste anbuh, MCS

: Assistant Commissioner
West Jaintia Hills District,

Jowai
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Attendance
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E— S;'IO bfv -

The Deputy Commissioner,
West Jaintia Hills District,

Jowai.

Subject: Report of Joint Inspection of River Myntdu held on 6/6/2024

spection of various

In pursuance to Order No Gen. l79/Pt-VlICA/MU/NGT12024/ 12, a joint in 2
Jowai town was conducted by the undersigned,
presentatives of P

parts of t}le River Myntdu in stretches adjacent to 1 !
representing the Deputy Commissioner’s Office, West Jaintia Hills and re '
intendent of Police, and

(Roads), PHE, Water Resources Department, District Agriculture Office, Superi iwof P ;
the concerned contractor of the Jowai By-Pass road which is under construction. The joint inspection
was held on the 6th of Junc 2024, from 10.30 AM to approximately 1 PM. The report is attached for

your kind perusal.

Sir,

Enclosed:

1- Report of the Joint Inspection
2- Attendance Sheet

Yours Faithfully,

Assistant Commissioner (Revenue)
West Jaintia Hills District, J owal
7 June, 2024
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2. ) -
‘ /
tofy oin
tY ;
pect s
e 10 of River Myntdu heig op 6/6/2024
: O Order 1y
;lcvper én g y (11_79/Pt-Vl/CA/MU/NGT/2024/\
i : adjace
urces D NMissionep 3 o

d Mynkrem has cleared over the
: of May, 2024.

The inspect; ; :
any Coﬁ)ecctclcoin party identified vulnerable spots close to the slopes overlooking the river where
g m & clcarcd/managcd. The sites where these s

_ . pots were identified were at

. clongreng Bridge and at the peak of the hill which

Oown as Liar Pam Pam, further upstream. This was decided in anticipation
by the mud flow fr

the Dis?ricl Agricultural Office identified paddy fields that have been affected
] om the inlets of the Myntdu River, especially during the deluge caused by
Cyclonic Storm Remal.

The inspection party came u
aqu

pon groups involved in digging of sand and collection of boulders at
arry near the Liar Pam P
cultivation areas. The a

am, a stream which feeds into the Myntdu and travels through
. ctivity was stopped immediately and th.
informed of the violati

e individuals were warned, and
on they had committed, specifically of Office Order Under Section 144
CrPC No. Gen. 179/pt - V/ICA/MU/NGT/2023/154, which was reimposed on the 24th of May,
2024. Furthermore, the police are to submit a report with details of the individuals/parties
identified for further action by the concerned authorities.
6. Representatives of the Meghalaya State Pollution Control Board were not present at the joint
~inspection due to unavoidable circumstgnces. The undersigned has communicated with the
- concerned department to give a detaile report on the impact of digging of sand and removal of
* stones at the Liar Pam Pam along with the impact of construction work on the River Myntdu
which is to be submitted to the Office of the Deputy Commissioner’s Office, West Jaintia Hills at
the earliest.

the earth can be continued as they have no direct or indirect impact on the river. Concerning this,
the PWD (Roads) along with th

¢ concerned contractor are to communicate officially and specify
the particular nature of the activities which can be carried out safely during the monsoon months

/\\wih =

Silvester Pifanbuh, MCS
Assistant Commissioner (Revenue)

West Jaintia Hills District

It was also understood that some construction activities which do not involve the movement of

Report submitted for your kind perusal.
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ATTENDANCE SHEET
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GOVERNMEN

T

OFFICE OF THE EXEcyry o £ IECHALAYA
RP

Date of Inspection: 05" December 2024

were observed that only the
se stret
Myntdu River- Ches were to be cleared of stones and debris along the

1. Mynkrem Chka Jowai at Chainage: 260.00m of Jowai By-Pass Road
2. Chahtngit at Chainage: 1575.00m of Jowai By-Pass Road
3. Old PHE Store at Chainage: 2610.00m of Jowai By-Pass Road

4. Liar Pamkam Stream at Chainage: 60470.00m of Shillong — Jowai Road (NH-44)

S piken e g < PO T
A e R s h ety

Sd/-

(Shri. H. Nengnong)
Executive Engineer P.W.D (Roa.ds)
Jowai Central Division, Jowai
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ANNEXURE - R/11

Date- .. »AT G- 20R3

NO OBJECTION CERTIFICATE

Kane ka dei ka jing pynshisha naka liang jong ngi ki trai jaka ba don
hajan lad Demthring- Rait Tharu halor Ka jingtheh / pyndap ia u khyndew ha jaka
lajong lyngba ka jingtrei ia u surok Jowai Bypass NH40E at KM 214 and NH44 at
km 58.21.

Ka jaka jong ngi ka dop kumba, 11 Km na kane ka jaka pyntrei ia une
u Surok bah, Haka area kaba § Hectar ka jingheh jong ka.

Te naka liang jong ngi ki trai ngi kwah ban pynshai halor kane ba ngim
don eiei ban pyrshah namar kane kadei na ka bynta ka jingpyndonkam bad ban
pynbha ia ka jaka lajong kat kum ka jingibit jong ngi ki trai jaka.

ot
ANAR CoNBTWCTION ComPhny
Kyrteng & Sign U/KA Trai Jaka, Kyrteng & Sign U/KA Contractor.

0o DREARN

Kyrteng: WALKING DKHAR
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DATE- _‘\l_b" = S DS

NO OBJECTION CERTIFICATE

K Kane ka dei ka jingpynshisha naka liang jong ngi ki traj jzka ba don ha

: \-‘-';,\A:_Xg‘ﬂ sy halorka jingtheh'pyndap ia u khyndew ha jaka lajong lyngba ka jingtrei ia

4 surok Jowai By-pass - NEMOE at km 214 and NH44 at km 58.21 (na Treiongriang sha
Khlichtyrshi),

Te naka liang jong ngi ki trai ngi kwah ban pynshat halor kane ba ngim don eiei ban

pyrshab namar kine kadei na ka bynta ka jingpyndonkam bad ban pynbha iaka jaka fajong katkum

ka jingibit jong ngi ki trai jaka. (Cvninnge - 312).

- B AQ ' <

155 s V "t/\“; \>7

> . N0 " pe 8 =

Wiey B S : DA CoNBIRICTLoN COMPANY
Kyrteng & Sign U/KKA Trai Jaka. Kyrteng & Sign U/KA (éommctor.
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DATE- _Qi\,.jg 2y

NO OBJECTION CERTIFICATE

Kane ka dei ka Jingpynshisha naka liang jong ngi ki trai jaka ba don ha

k.- ¥
— e - * 3 -
\——S‘Ls..\_wu&(_\_mn% halor ka jin gtheh/pyndap ia u khyndew ha jaka lajong lyngba ka jingtrei ia
u suwrok Jowaj By-pass - NI

40E at km 214 and NH44 st km 58.21 {na Treiongriang sha
Khliehtyrshi).

Te naka lisng jong ngi ki trai ngi kwah ban pynshai halor kane ba ngim don eiei ban
pyrshah namar kane kadei na ka bynta ka jingpyndonkam bad ban pynbha iaka jaka lajong katkum
ka jingibit jong ngi ki trai jaka. (€ waznace — 1254).

3 s
Bl Loy

TUEPoR: TRRATANG D AR CoNSTRCTLON CotnPAN
Kyrtenyg & Siga UKA T'rai Jaka. Kyrteng & Sign U/KA Contractor.

78
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DATE- \2-05-2023

NO OBJECTION CERTIFICATE

Kane ka dei ka jingpynshisha naka lang jong ngi ki trai jaka ba don ha
Ne . MG

AN halor ka jingthch/pyndap ia u khyndew ha juka lajong lyngba ka jingtrei ia
u surok Jowai By-pass - NH40E at km 214 and NIl44 at km 3821 (ma ‘Treiongriang, sha
Khliehtyrshi).

Te naka liang jong ngi ki trai ngi kwah ban pynshai halor kane ba ngim don eiei ban
pyrshah namar kane kadei na ka bynta ka jingpyndonkam bad ban pyubha iaka jaka lajong katkum
ka jingibit jong npi ki trai jaka bad ai jaka ruh ban buh jaka sah ki nongtrei, buh tiar jingtrei kane ka
Company ba pyntrel ja une u surok. Q.\a NLNAGE - 20\0} 2

e | LT
Su-\é»s -Q%“\%Ql\m\uv\ ' o

Kyrteng & Sign U/KA Trai Jaka. Kyrteng & Sign U/KA Contractor.

DAl - ComstRucTIon ComPANY

79



683

DATE- \o-05-303%

NO OBJECTION CERTIFICATE

Kane ka dei ka Jingpynshisha naka liang jong ngi ki trai jaka ba don ha
3:1&:593_\_ iewne

S halor ka jingtheh/pyndap ia u khyndew ha jaka lajong lyngba ka jingtrei ia

u surok Jowai By-pass - NH4OE at km 214 and NH44 at km 58.21 (na Trciongdang sha
Khliehtyrshi).

Te naka liang jong ngi ki trai ngi kwah ban pynshai halor kane ba ngim don eiei ban

pyrshah namar kane kadei na ka bynta ka jingpyndonkam bad ban pynbha iaka jaka lajong katikum
kca jingibit jong ngi ki trai jake, (CuninaGE~3uY). :
Yoo

bl
o\

S PER BHA RYNGRALER S

DRAR . Com st Ruetiotl . Com ANy

Kyrteng & Sign U/KA Trai Juka. Kyreng & Sign U/KA (é?ntractor.

80
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DATE- \e\ s E\2.2
\

NO OBJECTION CERTIFICATE

_\ . Kane ka dei ka jingpynshisha naka liang jong ngi ki trai jeka ba don ha
e\ e, S e o halor ka jingtheh/pyndap ia u khyndew ha jaka lajong lyngba ka jingtrei ia
u surck Jowai By-pass - NHA40E at km 214 and NH44 at km 58.21 (na Treiongriang sha
Khliehtyrshi).

Te paka liang jong ngi ki trai ngi kwah ban pynshai halor kane ba ngim don eiei ban
pyrshah namar kane kadei na ka bynta ka jingpyndonkam bad ban pyniha iaka jaka lajong katkum
ka jingibit jong ngi ki trai jaka. (€ WAzNAGE~280).

E}l\i}/”_ \ “\;\)/” -
Pe_cpee N 6’
_-CK% ( \r\wv.\. MR \:’ STANCTIeN ComPAnY
Kyrteng & Sign U/KA Trai Jaka. Kyneng(& ?x

gn UKA (éouuac(or.

81
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INE RE

82

DUMPING SITE ON DAWKI - AMLAREM - JOWAI ROAD (NH-40E) AT CH. 210,860.00M
AREA = 6111.75 Sgm.

N

00'86L

——26.00—

Assistant Executiv%neer P.W.D (Roads) Executive Engineer P.W.D (Roads)
National Highway Sub-Division, Jowai Jowai Central Division, Jowali

q'um
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ANNEXURE - R/12

-

Government of Meghalaya
Office of the Asstt. Executive Engineer PW.D. (Roads)
National Highway Sub-Division, Jowai.

No.No.NH (J)ICORR/8’512013—14/2281(0) Dated Jowai , the 13" March 2025

To,

-Dhar Construction Company

Demseiniong, Maccabe Road, Shillong — 793011
Meghalaya.

Subject:- Construction of Jowai — Bypass with pave shoulder connecting NH-40E at Km

214.00 and NH44 at Kim 58.120 including construction of Bridges (Total length =
5.915 Km) in the State of Meghalaya , Job No. 44E/MG/2020-21/165.

Ref: No REV/LA/RD-48/Pt-1/2009/76 Dated 4™ March 2025
Ref; No E.E (C ) TB/Est/Pt-11/190/2022/502 Dated 04-02-2025

Sir,

In inviting a reference to the above cited subject, | am to inform you that your

request in regard to temporary filling and construction of staging area for the bridge girders to

stand on the prepared embankment is hereby granted by the Deputy Commissioner vide letter

number under reference subjected to compliance of the following instructions and

recommendation as delineated by the joint committee of the Central Pollution Control Board

to the Government of India in its submission before the National Green Tribunal Principal
Bench, New Delhi dated 10.02.2025.

1.

That the contractor is required to dump the C&D mateiials at an area to be identified
by the Jowai Municipal Board and that such disposal is to be carried out only in
accordance to the C & D Waste Management Rules 2016.

That the contractor is required to record or create an inventory of C & D waste accrued
from the site and also to prepare a waste management plan duly approved by the
Meghalaya Pollution Control Board/Jowai Municipal Board.

That the contractor is required to construct additional temporary sand bags at all
vulnerable locations ( both proximate and distant location) to prevent debris from
flowing downhill into the Myntdu river.

That the contractor is required to ensure that proper dust control and measures should
be implemented at the construction site as per CPCB guidelines on dust mitigation.
That in order to ensure free flow of the river and as informed by you vide letter No
DCC/SHG/165/2022-23/182 dated 28.02.25 sufficient hume pipes shouid be laid on
the river beds without fail.

That the contractor is required to complete the work within the month of March 2025
and that the C & D waste generated should be disposed as in accordance to the
provision of the C & D Waste management rules, 2016,
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7. That on completion of the entire processs the contractor is to dismantle the staging
area and remove all the spoil to the dump site before the onset of the monsoon.

Therefore, you are hereby requested to follow all the above instructions and
also to prepare a waste management plan duly approved by the Meghalaya Poilution
Control Board/Jowai Municipal Board and submit the same to the office of the
undersigned at the earliest.

Yours faithfully
fi

b
Shri O thubru
Asstt. Executive Engineer PW.D (Roads)
National Highway Sub-Division, Jowai
Meno No NH (JYCORR/S85/2013-14/2261(P)  Dated Jowai . the 13" March 2025
Copy To:

(1) The Deputy Commissioner West Jaintia Hills District, Jowai for favour of kind information
(2) The Chief Executive Officer, Jowai Municipal Board, West Jaintia Hills for favour of kind
information
(3) The Superintending Engineer PWD (Roads) Naticnal Highway Circle, Shillong for favour
of kind information
(4) The Executive Engineer PW.D (Roads) Jowai Central Division, Jowai, for favour of
kind information and necessary action.
(5) Juninior Engineer concerned for favour of kind information and necessary action and to
maonitar and supervise the work regularly,
fi

Asstt, Executive Erigfheer PW.D. (Roads)
National Highway Sub-Division, Jowai
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ANNEXURE R/13

STATEMENT SHOWING THE MANAGEMENT PLAN FOR DISPOSAL OF CONSTRUCTION WASTE

Name of Worl : Construction of Jowai By-Pass with paved shoulder connecting NH-40E at Km 214.00 and NH-44 at Km
58.210 including construction of bridges (Total Length = 5.915 Km) in the State of Meghalaya. (Job No. 44g/MmG/2020-

Total Quantity of excavated earth
Quantity of earth used for embankment

21/165)

"

Net Quantity disposed off to Dumping Site =

1,69,952.97 m* or
44,137.15 m® or
1,25,815.82 m® or

Date Quantity of Earth | Quantity of Earth | Quantity of Earth | Number of Trips/day
excavated at work used for disposed off to
site embankment dumping site
1 2 "3 4

21-09-2023 1,310.05 M.T 876.70 M.T 30 trips
22-09-2023 1,325.68 M.T 908.58 M.T 31 trips
23-09-2023 1,350.04 M.T 908.58 M.T 31 trips
24-09-2023 SUNDAY NO WORK

25-09-2023 1,387.91 M.T 92452 M.T 32 trips
26-09-2023 1,420.69 M.T 92452 M.T 32 trips
27-09-2023 1,425.63 M.T 940.46 M.T 32 trips
28-09-2023 1,447.33 M.T 956.40 M.T 33 trips
29-09-2023 1,457.82 M.T 956.40 M.T 33 trips
30-09-2023 1,360.84 M.T 908.58 M.T 31 trips
01-10-2023 SUNDAY NO WORK

02-10-2023 1,387.99 M.T 924.52 M.T 32 trips
03-10-2023 1,437.25 M.T 972.34 M.T 33 trips
04-10-2023 1,459.31 M.T 988.28 M.T 34 trips
05-10-2023 1,465.36 M.T 1,004.22 M.T 34 trips
06-10-2023 1,478.32 M.T 1,004.22 M.T 34 trips
07-10-2023 1,495.77 M.T 1,036.10 M.T 35 trips
08-10-2023 SUNDAY NO WORK

09-10-2023 1,513.12 M.T 1,036.10 M.T 35 trips
10-10-2023 1,521.85 M.T 1,052.04 M.T 36 trips
11-10-2023 1,481.62 M.T 1,020.16 M.T 35 trips
12-10-2023 1,470.30 M.T 1,004.22 M.T 34 trips
13-10-2023 1,455.57 M.T 1,004.22 M.T 34 trips
14-10-2023 1,436.36 M.T 988.28 M.T 34 trips
15-10-2023 SUNDAY NO WORK

16-10-2023 1,390.08 M.T 856.40 M.T 33 trips
17-10-2023 1,387.00 M.T 956.40 M.T 33 trips
18-10-2023 1,439.61 M.T 988.28 M.T 34 trips
19-10-2023 1,455.87 M.T 1,004.22 M.T 34 trips
20-10-2023 1,485.41 M.T 1,020.16 M.T 35 trips
21-10-2023 1,497.88 M.T 1,020.16 M.T 3S trips
22-10-2023 SUNDAY NO WORK

23-10-2023 1,524.15 M.T 1,052.04 M.T 36 trips
24-10-2023 1,546.29 M.T 1,052.04 M.T 36 trips
25-10-2023 1,532.13 M.T 1,052.04 M.T 36 trips
26-10-2023 1,350.20 MT 924.52 M.T| 32 trips
27-10-2023 1,485.15 M.T 1,004.22 M.T 34 trips

3,14,412.99 tonnes
81,653.73 tonnes
2,32,759.26 tonnes
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Date Quantity of Earth Quantity of Earzh Quantity of Earth Number of Trips/day
excavated at work used for disposed off to
site embankment dumping site

28-10-2023| 134480 M.T] 924.52 M.T 32 trips
29-10-2023 SUNDAY NO WORK
30-10-2023 1,563.15 M.T 1,083.92 mT 37 trips
| 31-10-2023 1,472.25 MT 1,020.16 MT 35 trips
01-11-2023 1,390.80 M.T 956.40 M.T 33 trips
02-11-2023 | 123230 M.T 1,020.16 M.T 35 trips
03-11-2023 1,565.35 M.T 1,083.92 mT 37 trips
04-11-2023 1,430.80 M.T 1,036.10 m.T 36 trips
05-11-2023 SUNDAY NO WORK
06-11-2023| 138062 M.T| 92452 M.T 32 trips
07-11-2023| 147230 M.T 1,020.16 m.T 35 trips
08-11-2023 1,532.45 M7 1,067.98 m.T 37 trips
09-11-2023 1,581.35 M.T 1,099.86 mM.T 38 trips
10-11-2023 1,460.05 M.T 1,004.22 mT 34 trips
11-11-2023 1,430.18 M.T 988.28 M.T 34 trips
12-11-2023 SUNDAY NO WORK
13-11-2023 149255 mT 1,036.10 mT 35 trips
14-11-2023 1,330.42 M.T 908.58 M.T 31 trips
15-11-2023 1,385.63 M.T 956.40 M.T 33 trips
16-11-2023 137230 mT 94046 M.T 32 trips
17-11-2023] 1,573.23 M.T 1,083.92 m.T 37 trips ’
18-11-2023 1,590.75 M.T 1,099.86 m.T 38 trips
19-11-2023 SUNDAY NO WORK
20-11-2023 154036 M.T 1,067.98 m.T 37 trips
21-11-2023 1563.86 m.T 1,083.92 m.T 37 trips
22-11-2023 1,474.52 m.T 1,020.16 mM.T 35 trips
23-11-2023 1,453.28 mT 1,004.22 mT 34 trips
24-11-2023 149567 m.T 1,036.10 m.T 35 trips
25-11-2023 144060 MmT 988.28 M.T 34 trips
26-11-2023 SUNDAY NO WORK
27-11-2023 1,393.90 m.T - 956.40 M.T 33 trips

134555 m.T 92452 M.T 32 trips

1,370.47 M.T 92452 M.T 32 trips
30-11-2023 1,597.76 M.T 1,083.92 m.T 37 trips
01-12-2023 1,540.37 mMT 1,067.98 m.T 37 trips
02-12-2023 158371 M.T 1,083.92 M.T 37 trips
03-12-2023| & SUNDAY NO WORK
04-12-2023 148443 mT 1,020.16 mT 35 trips
05-12-2023 1,493.08 M.T 1,036.10 m.T 35 trips
06-12-2023 146313 MT 1,004.22 mT 34 trips
07-12-2023 1,365.28 mM.T 840.46 M.T 32 trips
08-12-2023 1,378.85 M.T S40.46 M.T 32 trips
09-12-2023 1,353.60 m.T 924.52 M.T 31 trips
10-12-2023 SUNDAY NO WORK
11-12-2023 151824 m.T 1,052.04 m.T 36 trips
12-12-2023 1,527.75 M.T 1,036.10 m.T 35 trips
13-12-2023 1,540.36 MT 1,067.98 mT 36 trips
14-12-2023 1,452.18 m.T 1,004.22 mT 34 trips
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Date Quantity of Earth | Quantity of Earth | Quantity of Earth | Number of Trips/day
excavated at work used for disposed off to
site embankment dumping site

15-12-2023 1,470.32 M.T 1,020.16 M.T 35 trips
16-12-2023 1,416.63 M.T 856.40 M.T 32 trips
17-12-2023 SUNDAY NO WORK

18-12-2023 1,566.49 M.T 765.12 M.T 26 trips
19-12-2023 1,541.37 M.T 1,052.04 M.T 36 trips
20-12-2023 1,595.60 M.T 1,099.86 M.T 37 trips
21-12-2023 1,387.17 M.T 956.40 M.T 32 trips
22-12-2023 1,364.29 M.T 940.46 M.T 32 trips
23-12-2023 1,380.18 M.T 940.456 M.T 32 trips
24-12-2023 SUNDAY NO WORK

25-12-2023 CHRISTMAS DAY

26-12-2023 1,473.23 M.T 1,004.22 M.T 34 trips
27-12-2023 1,466.12 M.T 1,004.22 M.T 34 trips
28-12-2023 1,486.22 M.T 1,020.16 M.T 35 trips
29-12-2023 1,523.32 M.T 1,052.08 M.T 36 trips
30-12-2023 1,542.74 M.T 1,067.88 M.T 36 trips
31-12-2023 SUNDAY NO WORK

01-01-2024 NEW YEAR DAY

02-01-2024 1,573.28 M.T 1,083.92 M.T 37 trips
03-01-2024 1,528.35 M.T 1,004.22 M.T 1,036.10 M.T 35 trips
04-01-2024 1,337.47 M.T 1,036.10 M.T 908.58 M.T 31 trips
05-01-2024 1,363.58 M.T 1,083.92 M.T 940.46 M.T 32 trips
06-01-2024 1,34892 M.T 988.28 M.T 924.52 M.T 31 trips
07-01-2024 SUNDAY NO WORK

08-01-2024 1,396.67 M.T 956.40 M.T 32 trips
09-01-2024 1,482.34 M.T 1,020.16 M.T 35 trips
10-01-2024 1,457.72 M.T 1,004.22 M.T 34 trips
11-01-2024 1,436.55 M.T 988.28 M.T 34 trips
12-01-2024 1,475.79 M.T 1,004.22 M.T 34 trips
13-01-2024 1,530.76 M.T 1,052.04 M.T 36 trips
14-01-2024 SUNDAY NO WORK

15-01-2024 1,562.28 M.T 988.28 M.T 1,067.98 36 trips
16-01-2024 1,570.35 M.T 1,036.10 M.T 1,083.92 37 trips
17-01-2024 1,566.90 M.T 1,067.88 M.T 1,067.98 36 trips
18-01-2024 1,585.37 M.T 1,020.16 M.T 1,099.86 37 trips
18-01-2024 1,384.42 M.T 1,036.10 M.T 856.40 32 trips
20-01-2024 1,346.15 M.T | 924.52 31 trips
21-01-2024 SUNDAY NO WORK

22-01-2024 1,378.80 M.T 524.52 M.T 31 trips
23-01-2024 1,420.15 M.T 956.40 M.T 32 trips
24-01-2024 1,453.68 M.T 1,004.22 M.T 34 trips
25-01-2024 1,498.81 M.T 1,020.16 M.T 35 trips
26-01-2024 1,462.53 M.T 1,036.10 M.T 1,004.22 M.T 34 trips
27-01-2024 1,576.43 M.T 1,004.22 M.T 1,083.92 M.T 37 trips
28-01-2024 SUNDAY NO WORK

29-01-2024 1,583.75 M.T 1,083.92 M.T 1,099.86 M.T 37 trips
30-01-2024 1,592,312 M.T 1,020.16 M.T 1,083.92 M.T 37 trips
31-01-2024 1,541.38 M.T 1,036.10 M.T 1,067.98 M.T 36 trips
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Date Quantity of Earth | Quantity of Earth | Quantity of Earth | Number of Trips/day
excavated at work used for disposed off to
site embankment dumping site

01-02-2024 1,362.24 M.T 988.28 M.T 924,52 M.T 31 trips
02-02-2024 1,346.87 M.T 924.52 M.T 31 trips
03-02-2024 1,388.71 M.T 856.40 M.T 32 trips
04-02-2024 SUNDAY NO WORK

05-02-2024 1,42535 M.T 972.34 M.T 33 trips
08-02-2024 1,468.42 M.T 1,004.22 MT 34 trips
07-02-2024 1,45550 M.T 1,004.22 M.T 34 trips
08-02-2024 1,577.62 M.T 1,083.92 M.T 37 trips
08-02-2024 1,583.67 M.T 1,099.86 M.T 37 trips
10-02-2024 1,548.18 M.T 1,067.98 M.T 36 trips
11-02-2024 SUNDAY NO WORK

12-02-2024 1,584.37 M.T 1,004.22 1,095.86 M.T 37 trips
13-02-2024 1,320.32 M.T 1,067.98 908.58 M.T 31 trips
14-02-2024 1,340.20 M.T 908.58 M.T 31 trips
15-02-2024 1,390.70 M.T 956.40 M.T 32 trips
16-02-2024 1,356.86 M.T 1,020.16 924.52 M.T 31 trips
17-02-2024 1,428.46 M.T 1,052.04 888.28 M.T 34 trips
18-02-2024 SUNDAY NO WORK

19-02-2024 1,497.27 M.T 1,020.16 M.T 35 trips
20-02-2024 1,438.21 M.T 988.28 M.T 34 trips
21-02-2024 1,466.58 M.T 1,004.22 M.T 34 trips
22-02-2024 1,575.25 M.T 1,083.52 M.T 37 trips
23-02-2024 1,593.35 M.T 1,099.86 M.T 37 trips
24-02-2024 1,560.60 M.T 1,083.92 M.T 37 trips
25-02-2024 SUNDAY NO WORK

26-02-2024 1,515.80 M.T 1,052.04 M.T 36 trips
27-02-2024 1,385.46 M.T 8956.40 M.T 32 trips
28-02-2024 1,377.55 M.T 92452 M.T 31 trips
29-02-2024 1,422.83 M.T 956.40 M.T 32 trips
01-03-2024 1,497.65 M.T 1,083.92 M.T 1,036.10 M.T 35 trips
02-03-2024 1,435.48 M.T 1,004.22 M.T 988.28 M.T 34 trips
03-03-2024 SUNDAY NO WORK

04-03-2024 1,543.86 M.T ©88.28 M.T 1,067.98 M.T 36 trips
05-03-2024 1,577.66 M.T 1,020.16 M.T 1,083.92 M.T 37 trips
06-03-2024 1,561.15 M.T 1,067.98 M.T 1,083.92 M.T 37 trips
07-03-2024 1,54437 M.T 1,036.10 M.T 1,067.98 M.T 36 trips
08-03-2024 1,320.35 M.T 908.58 M.T 31 trips
09-03-2024 1,382.28 M.T 956.40 M.T 32 trips
10-03-2024 SUNDAY NO WORK

11-03-2024 1,375.64 M.T 940.46 M.T 32 trips
12-03-2024 1,342.53 M.T 92452 M.T 31 trips
13-03-2024 1,43542 MT 988.28 M.T 34 trips
14-03-2024 1,470.78 M.T 1,020.16 M.T 35 trips
15-03-2024 1,469.48 M.T 956.40 M.T 1,004.22 M.T 34 trips
16-03-2024 1,433.10 M.T 1,004.22 M.T 988.28 M.T 34 trips
17-03-2024 SUNDAY NO WORK

18-03-2024 1,577.25 M.T 988.28 M.T 1,083.92 M.T 37 trips
19-03-2024 1,546.53 M.T 1,067.98 M.T 1,067.98 M.T 37 trips

88



692

Date Quantity of Earth | Quantity of Earth | Quantity of Earth | Number of Trips/day
excavated at work used for disposed off to
site embankment dumping site
20-03-2024 1,591.25 M.T 1,036.10 M.T 1,099.86 M.T 37 trips
21-03-2024 1,556.20 M.T 1,052.04 M.T 1,067.98 M.T 36 trips
22-03-2024 1,363.28 M.T 988.28 M.T 84045 M.T 32 trips
23-03-2024 1,345.65 M.T 1,020.16 M.T 92452 M.T 31 trips
| 24-03-2024 SUNDAY NO WORK
25-03-2024 1,372.30 M.T 940.45 M.T 32 trips
26-03-2024 1,390.90 M.T 956.40 M.T 32 trips
27-03-2024 1,418.50 M.T 87234 M.T 33 trips
28-03-2024 1,456.87 M.T 1,115.80 M.T 38 trips
29-03-2024 1,475.85 M.T 1,036.10 M.T 1,020.16 M.T 35 trips
30-03-2024 1,434.47 M.T 1,083.92 M.T 988.28 M.T 34 trips
31-03-2024 SUNDAY NO WORK
01-04-2024 1,582.50 M.T 1,020.16 M.T 1,099.86 M.T 37 trips
02-04-2024 1,577.86 M.T 988.28 M.T 1,083.92 M.T 37 trips
03-04-2024 1,598.45 M.T 1,052.04 M.T 1,099.86 M.T 37 trips
04-04-2024 1,615.20 M.T 1,067.98 M.T 1,115.80 M.T 38 trips
05-04-2024 1,61853 M.T 1,115.80 M.T 38 trips
06-04-2024 1,455.62 M.T 1,004.22 M.T 34 trips
07-04-2024 SUNDAY NO WORK
08-04-2024 1,478.92 M.T 1,020.16 M.T 35 trips
09-04-2024 1,435.47 M.T 988.28 M.T 34 trips
10-04-2024 1,462.72 M.T 1,004.22 M.T 34 trips
11-04-2024 1,54450 M.T 1,052.04 M.T 36 trips
12-04-2024 1,586.53 M.T 1,083.92 M.T 37 trips
13-04-2024 1,593.72 M.T 1,099.86 M.T 37 trips
14-04-2024 SUNDAY NO WORK
15-04-2024 1,564.85 M.T 1,083.92 M.T 37 trips
16-04-2024 1,366.44 M.T 940.46 M.T 32 trips
17-04-2024 1,376.18 M.T 1,020.16 M.T 940.46 M.T 32 trips
18-04-2024 1,343.38 M.T 1,004.22 M.T 924.52 M.T 31 trips
19-04-2024 1,488.90 M.T 1,052.04 M.T 1,020.16 M.T 35 trips
20-04-2024 1,450.55 M.T 1,067.98 M.T 1,004.22 M.T 34 trips
21-04-2024 SUNDAY NO WORK
22-04-2024 1,470.28 M.T 1,020.16 M.T 1,020.16 M.T 35 trips
23-04-2024 1,435.80 M.T 1,004.22 M.T 988.28 M.T 34 trips
24-04-2024 1,591.30 M.T 1,099.86 M.T 37 trips
25-04-2024 1,570.75 M.T 1,083.92 M.T 37 trips
26-04-2024 1,565.32 M.T 1,083.92 M.T 37 trips
27-04-2024 1,525.10 M.T 1,052.04 M.T 36 trips
28-04-2024 SUNDAY NO WORK
29-04-2024 1,330.50 M.T 908.58 M.T 31 trips
30-04-2024 1,614.12 M.T 1,115.80 M.T 38 trips
01-08-2024 1,350.60 M.T 92452 M.T 31 trips
02-05-2024- 1,375.80 M.T 940.46 M.T 32 trips
03-05-2024 1,348.28 M.T 924.52 M.T 31 trips
04-05-2024 1,563.38 M.T 1,083.92 M.T 37 trips
05-05-2024 SUNDAY NO WORK
06-05-2024 1,544.86 MT|  1,03610 MT|  1,067.98 M.T| 36 trips

89



-

693

Date Quantity of Earth | Quantity of Earth Quantity of Earth | Number of Trips/day
excavated at work used for disposed off to
site embankment dumping site
07-05-2024 1,570.85 M.T 988.28 M.T 1,083.52 M.T 37 trips
08-05-2024 1,5%4.32 W 1,067.58 WM.T 1,099.86 M.T 37 trips
09-05-2024 1,475.45 M.T 1,020.16 M.T 35 trips
10-05-2024 1,462.60 M.T 956.40 M.T 1,004.22 M.T 34 trips
11-05-2024 1,492.20 M.T 1,083.92 M.T 1,036.10 M.T 35 trips
12-05-2024 SUNDAY NO WORK
13-05-2024 1,483.47 M.T 1,020.16 M.T 1,020.16 M.T 35 trips
14-05-2024 1,360.37 M.T 1,020.16 M.T 92452 M.T 31 trips
15-05-2024 1,330.90 M.T 1,052.04 M.T 956.40 M.T 32 trips
16-05-2024 1,355.70 M.T 92452 M.T 31 trips
17-05-2024 1,435.52 M.T 988.28 M.T 34 trips
18-05-2024 1,540.25 M.T 1,067.98 M.T 36 trips
19-05-2024 SUNDAY NO WORK )
20-05-2024 1,580.90 M.T 1,099.86 M.T 37 trips
21-05-2024 1,562.18 M.T 1,083.92 M.T 37 trips
22-05-2024 1,593.75 M.T 1,099.86 M.T 37 trips
23-05-2024 1,418.50 M.T 956.40 M.T 32 trips
24-05-2024 1,497.50 M.T 1,036.10 M.T 35 trips
25-05-2024 1,437.58 M.T 988.28 M.T 34 trips
26-05-2024 SUNDAY NO WORK
27-05-2024 1,462.50 M.T 1,020.16 M.T 1,004.22 M.T 34 trips
28-05-2024 1,380.85 M.T 1,083.92 M.T 940.46 M.T 32 trips
29-05-2024 1,373.58 M.T 1,004.22 M.T 924.52 M.T 31 trips
30-05-2024 1,036.10 M.T 988.28 M.T 34 trips
31-05-2024 988.28 M.T 1,004.22 M.T 34 trips
01-06-2024 856.40 M.T 1,067.98 M.T 36 trips
02-06-2024 SUNDAY NO WORK
03-06-2024 1,099.86 M.T 37 trips
04-06-2024 92452 M.T 31 trips
05-06-2024 956.40 M.T 32 trips
06-06-2024 1,028.13 M.T 1,115.80 M.T 38 trips
07-06-2024 1,028.13 M.T 924.52 M.T 31 trips
08-06-2024 1,028.13 M.T 940.46 M.T 32 trips
09-06-2024 1,028.13 M.T 92452 M.T 31 trips
10-06-2024 SUNDAY NO WORK
11-06-2024 1,004.22 M.T 34 trips
12-06-2024 1,020.16 M.T 35 trips
13-06-2024 1,115.80 M.T 38 trips
14-06-2024 92452 M.T 31 trips
15-06-2024 988.28 M.T 34 trips
16-06-2024 1,083.92 M.T 37 trips

[ 17-06-2024

SUNDAY NO WORK
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Date Quantity of Earth | Quantity of Earth | Quantity of Earth Number of Trips/day
excavated at work used for disposed off to
sita embankment dumping site
18-06-2024 1,053.63 M.T 1,071.36 M.T 36 trips
19-06-2024 1,061.60 M.T
20-06-2024 1,069.57 M.T
21-06-2024 1,077.54 M.T
22-06-2024 1,085.51 M.T
23-06-2024
24-06-2024 SUNDAY NO WORK
25-06-2024
26-06-2024
27-086-2024
28-06-2024
29-06-2024 972.34 M.T
30-06-2024 940.46 M.T
01-07-2024 SUNDAY NO WORK
02-07-2024 964.37 M.T
03-07-2024 937.27 M.T
04-07-2024 10.17 M.T
05-07-2024
06-07-2024
07-07-2024 SUNDAY NO WORK
08-07-2024
09-07-2024
10-07-2024
11-07-2024
12-07-2024
13-07-2024
14-07-2024 SUNDAY NO WORK
15-07-2024 988.28 M.T
16-07-2024 956.40 M.T
17-07-2024 1,020.16 M.T
18-07-2024 1,052.04 M.T
19-07-2024
20-07-2024
21-07-2024 SUNDAY NO WORK
22-07-2024
23-07-2024
24-07-2024 1,036.10 M.T
25-07-2024 1,004.22 M.T
26-07-2024 791,70 M.T
27-07-2024
Total =| 3,14,412.99 M.T 81,653.73 M.T | 2,32,758.26 M.T

Assistant Execu ILH Engineer P.W.D (Roads)
National Highway Sub-Division, Jowai

EML
Executive Engineer P.W.D (Roads)
Jowai Central Division, Jowai
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ANNEXURE -R/14

EXTENSION OF SAND BAG PALASIDING

At Chainage: 4210.00m
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At Chainage: 4140.00m

At Chainage: 3100.00m
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At Chainage: 2840.00m

ANNEXURE

94
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At Chainage: 2545m

ANNEXURE

Wl

Executive Engineer P.W.D (Roads)

Jowai Central Division, Jowai
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At Chainage: 2725.00m

ANNEXURE

96
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(4
ANNEXURE - R/ 1 é
BAMBOO PLANTATION ON JOWAI BY-PASS ROAD
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ANNEXURE -
BAMBOO PLANTATION ON JOWAI BY-PASS ROAD

98
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BAMBOO PLANTATION ON JOWAI BY-PASS ROAD

ANNEXURE
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BAMBOO PLANTATION ON JOWAT BY-PASS ROAD

ANNEXUR}E
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ANNEXUR,
PASS ROAD

BAMBOO PLANTATION ON JOWAI By-
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BAMBOO PLANTATION ON JOWAI BY-PASS ROAD

ANNEXURE

102

13
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ANNEXURE

TREE PLANTATIONS ON JOWAI BY-PASS ROAD




707

ANNEXURE

TREE PLANTATIONS ON JOWAI BY-PASS ROAD
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T

REE PLANTATIONS ON Jowaj BY-PASS ROAD

ANNEXURF

g » i Shot on OnePlus 7
.

909, SHilorg BIViTeH + 3035 ey 1810
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ANNEXURE

TREE PLANTATIONS ON JOWAI BY-PASS ROAD
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TREE PLANTATIONS ON JOWAI BY-PASS ROAD
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ANNEXURE

TREE PLANTATIONS ON JOWAI BY-PASS ROAD
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ANNEXURE - R/16 11 )
CLEARING OF SAND AND BOULDERS FROM MYNTDU RIVER DURING THE MONTH

OF DECEMBER 2024
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ANNEXURE -
CLEARING OF SAND AND BOULDERS FROM MYNTDU RIVER DURING THE MONTH

OF DECEMBER 2024
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ANNEXURE -

CLEARING OF SAND AND BOULDERS FROM MYNTDU RIVER DURING THE MONTH

OF DECEMBER 2024
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ANNEXURE -

CLEARING OF SAND AND BOULDERS FROM MYNTDU RIVER DURING THE MONTH
OF DECEMBER 2024

Mgl

Executive Engineer P.W.D (Roads)
Jowai Central Division, Jowai
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CLEARING OF LIAR PAMKAM STREAM

3 o '
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s *41
Stauction of Jowal8e
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CLEARING OF LIAR PAMKAM STREAM

‘Lattude &
dongitude: 92. 168543+
Mratian, ;272.221'!9 m
LCCUReY. R 3
%0&&1}143

P Clearing of S0l dotio il
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s

A NTNTTEWT T
L.'\v vEXURE

CLEARING OF LIAR PAMKAM S IREAM
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7o

ANNEXURE

CLEARING OF DEBRIS FROM THE PADDY FIELDS
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r,'

CLEARING OF DEBRIS FROM THE PADDY FIELDS

: ""W’f“" ,.‘H

<ot My
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R

ANNEXURE

CLEARING OF DEBRIS FROM THE PADDY FIELDS
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\NNEXURT

CLEARING OF DEBRIS FROM THE PADDY FIELDS
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&1

ANNEXURE

CLEARING OF DEBRIS FROM THE PADDY FIELDS
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TEMPORARY FILLING OF RIVER BED DURING LAUNCHING OF THE

STEEL GIRDER PLATE OF BRIDGE OF 52.50 M SPAN

B O BN 0d & IEH R A 630 :."t. ”’b

\m..,.. = -

e _::lir“!m lllli 31
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CLEARING OF TEMPORARY EARTH FILLING FROM RIVER BED AFTER
COMPLETION OF LAUNCHING OF THE STEEL GIRDER PLATE OF BRIDGE OF
52.50 M SPAN

B Srer girder Bridge Span -8

G gy

- Jen
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ANNEXURE R/18
Y
OFFICE. OF
THE JOWA) MUNICIPAL BOARD
JOWAL

WEST JAINTIA HILLS DISTRICT.

wiE

Genl-67/201920007 19 §

- @
e
W

OFFICE ORDER.

Dated Jowai. the ' July 2025

In compliance to the Solid Waste Managemens Rules, 2016 only scgregated waste i¢ Dry
Wastc and Wet Waste will be callected by the Jowai Municipal Board from the Houscholds/Shops ctc as per

the Schodule histed below with immediatce cffect.

Programme for Coliection of Waste in Jowai Town

| SI | Nameof Wards/ Week day/ Types of Vehicle No. Name of Drivers/

| No. Localities Timing Waste Sweepers |
| {. Ladthadlaboh East o Shri R. Pde (S.1) & |
0 W MIL01-3232 {
| Ward Dry Waste 7 F.Don (Head

| ] Monday . MLO4$ D-2355 Jamadar)

| Mooralong, 8:00 Am

; Mookyrdup. ] hl:l.-Mol:-szsdzo )

3 . . M.Lyng .
| Dt:ngn:hsﬂgl. Wet Waste | MELO01- 3249 (Driver) {
| Solarok, . Shn. R. Suting ‘

o Moosalyngkat. {Swceeper)
1 | 2 Ladthadlaboh West Shri. M. Phawa
Ward MLO1-3232 Sleosnet)
'7 Tucsday Drv Waste Shri. D.DK}
. 8:00 Am MLO4 D-2355 g
1 Lumpanat, Tyndowapung, = {Sweeper)
j/ Ladthadiaboh. Caroline
Colony. Loom Soo-tung- ML-01-3249
o Wel Waste MLG1-3249 Shri. D.Passah
New 11, .
(Driver)
Shn. V-S"Chiaﬂg |
. {Sweeper) f
MLO1-3232 Shri. D. Pajuh
3. lawmusiang Ward Dey Waste | w1 0402355 (Sweepen)
B 5. Chutwakiin Ward Wednesday Shri. Y. Barch
A 6. Kkimusniang Ward 8:00 Am Wet Waste | MIOI3240 | !l)ri\'cr}
(Khimusniong & Shni. S. Paslein |
Kisliehiongriong) (Sweeper)
Shni. D. Suting
{Sweeper)
Sha. I*. Kyndait
(Sweeper) |

Scanned with ACE Scanner



e A ’ o - i Shrii R. I'de (5.1} &
4 F.Dan (Head
Shilliang Roij, Lum Jamadar)
Kyrwiang Ward.
{ — 5 .. Dy Wasie MLO1-3234 [
s Chiltang Ray. - A L-01-3234
b b
»  lLum Kyrwiang. 2,
g . & Thursday Mi.01 5240 .
1 e Uimshangsar. .06 Ao Shn. I.. Passah
8. Mission Componnd ’ ) N (Dnver)
.+ Ward. Shri.q!\i. Lyngdoh
9. fpcp Pale Ward Wot Waste | MLOAD2356 | g SR
(chcg'h:l"-l
R " = Shni. E. Nangbhah
MLO1-3234 (Sweeper)

|
.

10. Lidong Ward Friday Dry Waste

|

|

|

4. i 1. langpiok Ward MLOI 3240 |
8:00 Am MLD1-3240

{1 Wet Waste | MLO4D-2356 Shri. WV Jat
|l (Driver) '
!
|
l
|
|

Shni. R. Pyrtvh i
. {Sweceper) |
MLO1-3234 Shn. C.Phawa ,

(Sweepen) ,
MLO1 3240 She, Brlancee
{Swecper) ,’

Dry Waste

F2 Panafiar Ward Saturday |

; i

{ ‘ »

1 - g 13. Lumiongkjam Ward. S0RAm MILEHD-2356 |
i

Shri. . Rngad |
(Dnnver) |

Shsi. C. Papens |

| Wet Waste | MLOD-2356 (Sweeper) |

| Shri. L. Paswet |
(Sweeper)

Shn. R. Rabon

SRS B — (Sweeper)

* Dry Woste ~ Includes plastic, paper, metal, gplass, packaging material, esc.

“Wet Waste - Includes hiichen waste, food leftovers, vegetable peels, and other
biodegradable waste,

Scanned with ACE Scanner




1. Shn. Rynean. Pde

. (Sannany Inspector)

2. Fermiki Dan

(Head Jamadar)

)
l
l

Driver

Shei. M. Lyngdoh

Shri. D. Passah

Shri. Y. Barch

Shn. L. Passah

Shri.L_Rngad

Shri. W_ Jat

731

Sirccper »
Shri. R. Suting
Shri. M. Phawa

Shri_ 1. Pajub
Shri. V. Suchiang
Shri. S. Paslcian
Shri. D. Suting
St S. Lyngdoh
Shri. P. Lyngdoh
Shri. C. Papeng
Shri. L. Paswet
Shri.R. Pyrtuh
Shri. P. Lamare

Shri. R. Rabon
Shri. E. Nangbah
Shri. C..Phawa
Shsi. P. Kyndain

Shwi. D, Dkhar

Truck

ML 3232

MI1.01-3249

ML-04D-2356

MLO1-3234

MLOT 3240

MLOID-2356

Markes Piace Yruch

Thomas Jones, C N 1. Murhet (law Choir) |

Compavtur R 011237 "
Police Quines and Oflice

Scanned with ACE Scanner
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law Sy Raij Jowai
Jowat Presbytenian Chrch (Law Shiap)
Thannad

‘o

732

“hi /l".x(cuﬂf(”mrcr /
JowarMuonicipal Board

Jowae

Scanned with ACE Scanner
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OFFICF. OF THE
JOWASR MUNICIPAL BOARD, JOWAI
WEST JAINTIA HILLS DISTRICT, MEGHALAYA

| X

Wt

No IMDBGenl-67/2019-20207367

West Jaintyp “lills District. Josai and also  in compliance to the Solid Wasee Managernent A ulcs,

Dated Jowas, the 3

OFFICF. ORDER.
- el -

In partial medificion of this office Order Ne. IR/ Gent-67/2089-2020/237 . ¢ March 2023

and in prrsnant 1o the decision of the mocting held on 26.05,2023 in the Chamber of the Depu - Commicsioncr

-

TAtay 2003

2016 ook

Segregated '.:a-.w ie Dy Waae and Wa Waste will be collccted by the Jowai Municipal Board Trim the
Hamcholds Shops etc ax per the Schiedule disted below with immediate cffect and until further » angement
*Timing for movement of Conservancy truck from Municipal (_amput - 6 30 Am

57 Pay Tupeaf | Vehicle No. | Timing Wart &f ~ Name of Drivers/ |
]I Haste Lam!mcs« Sﬂ‘frf'ﬂ:‘ )
N = 7:00Am-8:00Am Mooralong. :‘hn: M: yoydtoh.T
vET
R:00AM-9:00 Am Mookyrdup. Shri J.
3 - Subhbin{Sw-oper)
NMELOI-D- 9-00Am -10:00Am Dongmihsngi Sk, FL
2355 Salaroh, Rynpihliomt - weopcr?
10:00Am-11:00A ) i
"Q0Am-1 §; m .
Moosalyngkat. L““u‘““‘"'
7:08Am-§-00Am L.adthadiaboh.
S;O(I!\m-qv@}\;n 1—”“"}2":?'-' ] Shadl Rogac tDriver)
i 9:00AMm -10:00Am Tand n Shai,
'“;ﬁlg- N - FRaeetas Phas Kyndan “weeper)
N . N6 & Shni. R.Sutin.
b Carolinc Colony & (Swecper)
(& LA 1:00Am {.ocom Suo-lang-
New Hill.
7T:00Am-§.00Am N la\smnggiang Shei. T thebou {Driver)
AF 8- 00AM-9:00 Am 1 Shn. CPapang
Manthong, {Swnecper)
—— Shri.
Wet 9:-00Am -10:00Am “
2 Monday Waste Chutwakho M. Nanghah(? weeper)
10:00Am-11:00Am | himusniang. &
Khilichiongriang,
Mi1-048- = s —
TO0AmM-E:00Am — =
6947 ShiRiangraij, i ."m 1.Pasah Driver)
8:00AmM-9:00 Am Lumkyrwians, !’?"‘!—R:"}m“ “aweepr)
9:00Am -10:80Am . Shei. S.Lyngo b
Umshangiar, {Swecper)
Shn. P Lynidoh
F0:00Am-11:00Am | Mission compound | (Sweeprr)
““_* T-00Am-8:00A ' . ]
m m Lulong Shri. R Rabo  1eiscr)
ML, 05D- B-ODAM-Q:{0 Am » R i\‘:‘:' . .S:mr:
S Vpep-Pate ocpey
2356 o Shri. 1, Pajut Swoeperd
DO0Am - 10:00Am B Shri. L, Pasa 1
longpiah (Swceper)
| 7.00Am-8:00Am Panal: ¥ i
ML IA- : | _Pamaliac SHEW T (- o)
1348 l‘ m"m" “0 A'“ l.lll'llion:_:tjam Kbk S Pl S ceper)
a Tatal Number af lmcafl'ﬂe_l _-3 ! f.nc;r_!::- :" -—

H L*\,o\

\\, H(,H\/

=

-

may be wrapped
separately and
disposcd 10 the

Remrarks

Pastic Waste

Municipal

truchs

Scanned with ACE Scanner
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*
>
*Timtng for movemeat of Conscrvancy truck from Musicipal Campuos:- 6:30 \m.
Day ypcof Fehicle Np. _Ti;m—lg T Namsc af Aame of Privery Remarks
Haste Lacalifics Sweepers
— - - - — P——— —r T — e teee—
Sh ;. V. Suclpang
: = Shri. 1, Rftgad
| 700 AM-RAODAM I'homas Joncs $1 -3 J. Sukhlain
| Shr: E. Ryngkhicro
| |
% L B = o S| (R o |;
| | |
| | |
" i Sh-i. M. Phawa f
‘ | o Sh-:. P. Kyndait
‘i | 8:00 AM-92:00 AM Seinraij Parking Stci. R. Swting
‘ i St . C. Papeng Plastic
! ' Waste may |
' ‘ be wrapped
: | == = ——| scparately |
5 I | Mixed Compactor | and i
|t Y \l Waste ASF _ disposed to |
' | Shri. R. Pyrtuh the
;' & tawshyiap Shri S.Lyngdoh | pMunicipal |
: | 9:00 AM- 10:00 AM Market Shri P.Lyngdoh | youcp o
i Sty D. Suting | ,
o )
, i
| | ? |
l ? , '
| | | |
| Shr D. Pajuh " ‘.
? 10:00 AM-11:00 AM | C.N.1 Market She L. Paswet |
; Shri 1.. Paslein , !
[
‘ i ; ,
) | | !
| ' |
| .
Alarbrt Arco |
i

Scanned with ACE Scanner
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Day

Wednesdzs

" Timing for movement of ¢ onseryanc

Typeof | Vehicle No. Timing Name of Namre r of Drivers
Wasre Localities sl'ﬂ';w_.n
R DR 700AmM-B-00Am Mooralong, "": M.ynp1on T
- RODAM-2-00 Am Maokyrdup '," i
R —— e | 'iul.lvlmn(‘iu “per)
MULOA-D). 2:G0Am - 10:00Am Dongmibsngi Shei |
| 2385 Salaroh, 'lyn[:kh!cmr veeper)
| — | Shni. M. Pha
| 10:00Am-1(:00Am L
} et o Moosalyngkas. waSweopes
T00AM-R:00AmM Ladihadiaboh,
| RB.00AM-%:00 Am. Lumponiat, Shi.t_Rnga “Prriver)
| F:00Am -1)-00Am Shei.
: MI-04B- Tyndowaplm" Thai Kyndair: Sweeper)
7461 - ) Shei. R Suting
‘ Caroline Coloay & (Sweeper)
g 10:00A10-11:00Am Loom Soo-fung-
; New Hill,
} 7-00Am §:00Am Tawmusiang Shei T Thubr (Driver)
| T ; 9. Shri. C.Pape e
‘ F:00Am-9:00 Am Mynthone, P
| — Shn.
Dry 9:00Am -10:00Awm &
! Waste Chutwakhg M-Namgbah( - wecper)
| - —
1 Khimusniang, &
i 10:00Am-11:00Am Kiitichiongriang,
i Ml04p- 7:00Am-8:00Am Shitti . s o Serem——]
; 6947 hangra. Shri. L Pasab (Driver)
{ =
| B:00AM-9:00 Am Lumkyrwiang. Shri R Py ( Swerper)
' 9:00Am -10:00Am ¥ Shri. S.Lyng ioh
| " 3 Umshangiar, {Sweeper)
i ] Shn_P. Lyn =doh
{ I0:0DAM-11:00Am | Mission compound | (Sweeper)
'| D 7 -8: '
l OOAM-B:00Am Luloag Ste, R, Rabaere (Drivery
: M) 04D | B00AmM-9:00 A ] :‘: D. St
: 2356 Tpep-ate Ceper)
| 4 I ] Shri. 1. P " Snoepar)
| PABAM -MHLO0AM T | SR AL P
| |0l'|l.,[luill (\“ﬂ“lk()
{ ML A, 7:ImAm—t:tNMm Pavaliar _\;m\\ h; - :‘
> P - —— R LTY
134% HO0AM-D00 Awe |.lNllitlllgkjllm Shei 8 finle tSuovpr)
Y ototf Nunsher of Locollsies T v ‘ ivtin

735

¥ truck from Municipal C ampns=- 6:30 Am.

Plastic Waste

may be wrapped |

scparately and
dispesed to the
Municipal
trucks

!

Scanned with ACE Scanner
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A\

*Timing foe moscment of Cumvervaocy fruck from Meaenicipsal Campas:- 6:30 Ao

Pay e of Vehidole N, Timing Name of Nawr of Drivery’ Remarks
i.‘n!lrl Forrabitien Sowreper
| |
\ Shiri, Swehiaor
{ : i . ) N Shr T Rl
: TG0 ANL-RODARY FPhowas donex Shei 1 Sukblain |

Shei, 1 Ryvapkhlem |
|

'

Shri M, Phawan
s i . Shee 1*. Kyndast
J - - - *ark . . =4
B00 AM-9:00 AM Sewrait Parking She R, Swting
Shr C. Papeny i .
apeng Plasie
Wadte mn
| e wrppked

NMixed Compactaor = — : scpartch,
Thoerdsy | Waste AN | m_ul
disposcd te
Shr K. Pyah the

|a\\‘sh\‘iap Shn. S, ¥ vaedoh ! -‘-lllﬂici[‘;’ll
9:00 AM- 10:00 AM - X youde =
A Market Shai. . Langdoh | rachs

Shr D, Suting |

She 1. Pajuh |
Shr 1. Paswet |
Nhr | Paslein

MO0 AM-T:00 AR | C N Marker

Markct trru

Scanned with ACE Scanner
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‘4'im'm:: for mmvement of Co

\ Typeaf | Vehicte No, |

737

nenvancy truck from Monicipal Campus:- 6:30 Am_

W Tirming Nanwe of Name of Drivers ’ Nemarks
\ Vaste Localitin Sweepen
7 00Am-8 00Am NMooradone. Shrs M ampecah |
T S O00Am-2 00 o e
‘ A A h‘l“*}l’llll[‘. 1 Shey !
it SokhLamNwe
‘\ MigiD. 2 00Am 10 D0Am Dongmihnm ' \!:u I"m e |
\, 2335 Salaroh, Banelblonus - epor) l
\ 10.00Am-11 00Am Hm M Pha !
\ Moosalynrhon W Swecer)
| ! - — —mefe— =
3 ‘ T00AM-8:00Am Ladthadiabaoh,
\ RODAm DI0AW._{  Lomporisl. | it Repat e |
o T
A0 00Am -10:00Am Tyndowapune \h" ) E
7461 s IR ::.u Kymdatlt soepery |
.. Shes RSt
| Carvhine Colony & (_.‘-': ¥ ,mr '
\ 10:00AmM-1 1:00Am Loom Soo-lune- \
s\ New Hill, !
1
“ T-00AmM-8:00Am I;\\tn]usinng Sher £, Thutws: |-h‘l"l;t.‘-1‘! »T;
i AT £:00AM-9.0f T She, € Papan. ' ”
! (0AM-9 60 Am Mynthong, Sw N Plastic W avte
{ W 9-00A ' - — —i Xhyi mas be “l‘.l[‘r‘rt'
i ot “O0AM -10:00Am AP , sweparmely and
. M Nanchalgs ) Farehy
i' Wastc Chotwaltns e isproaed 10 the
{ = - — Mantcipal
e . . ‘ :
\ 10:00Am-11:00Am | Khimuwniang, & | trucks
1 khlwhumgnam_;, {
| My | 7:00Am500Am PreT— .
! VU —— R Shre L aub D vner)
i _B:00Am-2.00 Am Lomhvewione, | SW KR Pyeh - woopen)
| 9:00Am 1000 Am = — | Shr S lsngd: o
{ | mshangiar, (Suweoper) |
‘. = ———1 Shn ¥.Lyngtoh ‘
{ 10:00Am-t1:00AmM | Atission compaund | (Sweeper?
i T [T 0AmE A —
" Lulong Shn R Rabws: (Ivnery
] ML BaD- | B:00Am-9:00 Am — "‘:“'\' » 5:'""
! 2 Tpep-Pale Secper
-.356 S— sh. ') !'_"u. 2 \“"‘:f\?' |
‘ 2 00AM -10.00Am T T Sh 1 Pasa, '
" = fongpiat U eepeny :
ML GIA. | TO0Am-R00AG, Pamatiar |
134% BOOAWY 0D Am | T T % (Ihsvery

Total Number af Locatitle

Nhre S Pandewn Saceparn l

) 2 CLocafina

Scanned with ACE Scanner
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*Timing Tor mosement of Conservancy irnck from Manicipal Campns:

Type af
Havre

| .
[ Mind |
Wante |

Satunday

Vehicle No.

Comnpacton
All

738

Fiming

7080 AM-B:N0ANM

R:00 AM-9:00 AM

9:00 AM- 10:00 AM

10:00 AM-$1:00 AM

Name of
£ ereerbition

1 honeas Jores

Scinmij Parking:

Tawslsyrp
Markat

NS Market

Sleme. NoIMB/Genl-6772019-2020/367-A

Copy to -

-6 30 Am.

135

] Name of Drivers’ Remarks
.“"’ll'rfﬂ
Shri. ', Sachiange
Shri. L. F ol
Shiri. 3. Sakhlam
Shri. b Voooklibeny |
- Plasie |
Shra M. Ve W mn !
Shert. P, § R AL In \\t;ll‘[‘t‘;l
S]"i IR, Sy i “.'l‘d"ll\"}
Shri, € Fapeny el
Shri. R, Fortuh | dhispossedd W0
Shri. 8.1 cnpddoh | the
Shri. P T npdoh Mumicipat
Shri. D). 5 ing TN S
Shiri. 1. ¥ ojuh
Shri. L. Pranod g
Shrei. L. Coslomn ‘

N
/

tl\ s \,\-
-\ )

i Execative Officer

i

//

-

k -
Jowai Municipal Board

Jowar. -

Dated Jowai. the 31 7 May 2023,

1 The Deputy Commissioncs, West Jaintia Vills Districe, Jowai far favour of his hind infornat:.n

Nutice Plint in one issuc af the lenling Khasi doillies.

aMhon

#

Al Wakich Shnong

The Chastrnan, Jowai Municipal Beoard for Gvour of bis kind infonmation.

iwe Darcctar Hrban Aflaie, Mcephalaya Shilloag for Bivour of his Kind information,

The Assistamt Discetor Information & Foblic Relations Jowai with a myguest to Kindty 0 the absne

the PresidesSeorciary Synjuk hi Walieh Shaomg Jowai for favour of Rind informstion wnd pecessan

for Eavonr of information aml Limd pecessarn awtion

4 . .
Sl Kby B0 (M9GEZISITIrSIni. §) Labore S0 (M- NTHITTOLy Nupervisar Jow o Muncipal

Poard bt wevee 16 -ali
Loy action: Any Lacality/Arca lell acavered dwing opcration as per progiamane st

b ssticniod oo i neatitollowing: day.

Head Jamoaniiet/ Drvvers/Sueepers Jowis Manicipal Bhnd for siecessany action

{
"\> p \ .
M

\’(

S <
i) Exccntive Officer

Ll(mw Vanicipal Board

Jowai. ‘\Z,.
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739 136
ANNEXURE R/19 | </

West Jaintia Hills, Meghalaya tndia
. Meghataya 723180, India, west Jaintia ik eghala
793150, India ; L >

a A8(093" Long 92.04L3247+
19ft 42025 D3:28 PAM GMT +0%:30

Scanned with ACE Scanner
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B £l 075 Mas Camern

s, Meghalaya, India : § West Jaintia Hills, Maghalsys, Indis,

sHaiaya 5 Meqhalaya ’931 SO, India. West JHntm HIlA, Meghethys

Jairvin H

‘=.~.s=°'i2 Long 92 288337~
25 0310 PM GMT +08:30

¢ Nongbah, Meghalaya. India .,’4
. o £ 0P Map Camera N i G66v+r8h, Nongbah, Meghalaya 793151, India ;
Nongpah, Meghalays, lodig b Lo . :
QEPVIFBh, Nongbat, Meghaliys 703184 TailE S §Lat 25511251° Long 92.242887°
Lt 265 511251 Long 92.242887° ; 08/11/24 10:47 AM GMI¥ +05:30

OB/1/24 12:32 PM GMT +05:30

B 6Ps Map camera

8, India

feghalaya 783151, India
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ANNEXURE R/20
%1 I
o GOVERNMENT OF MEGHALAYA W

OFFICE OF THE ADDITIONAL DIRECTOR OF SURVE)
LOWER LACHUMIERE:::: SHILLONG — 79300

5 FELN
>~ No.SYIS/AUsT 2 70// Dated Shillong, the /3 May, 2025,

M{K- >, )

c ~ >

' : \/D!( Chief Exccutive Officer,
Jowai Municipal Board,
Jowat.

Subject  : Survey of the proposed Integraled Solid Waste Management Facilit <5 at
Khlichriat Umiamat Elaka Jowai.

Reforence :  Memo No, IMB/Genl-32/2020-21/329  dt. 16-04-2025.

Madam,

With refexrence to the above, | am enclosing herewith 2 (fwo) copies of the map
of the land proposed for Integrated Solid Waste Management Facilities at Khlichnat Umlamat
Elaka,]owai.Survey\vnsmductedou24-04—2025and25—04—201‘iaspenheboundary
indicated on the ground by Shri Rana Lakiang, land owner in the presence of Shni Ryusan Pde,
Sanitary Inspector, Jowai Municipal Board, Jowai and Shei Reginold Noogkhlaw, Surveyor
Gmdt—ll,Distlit.tUl‘banPhna,]owiﬂemofmehﬂhfmdelﬁllﬂﬂl Sq. metres
(25.0000 Acres) more or less. '

Yours faithfuity,

for AM of Survey.

Meghalaya, Shvilong.
Memo No, SY/S/42/87/

Capy to:

1. The Director of Land Records & Survey, Meghalaya, Shillong for favour of
information with reference 1o UD. No. LRS 35/98/PT/IN171 d.27-02 2025.

@3 2. Smii. A. Khryiem, In-charge of Record Room. A copy of the compute sed map is
3

Dated Shitlong, the May, 2025.

9. / enclosed herewith for office record.
VL (. /
Jowal tAwiupal Baard
\ lowa for Additional Divector of Survey-
Rec‘":pt; Yo . M——'

= Meghalaya, Shillong.
Date. __L‘Hﬁ}ﬂi—— -
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ANNEXURE R/21 142

AN - Ny I
OFFICE OF THE bl
JOWAI MUNICIPAL BOARD: JOWAI |
WEST JAINTIA HILLS DISTRICT, MEGHALAYA
Ewmail: ceo123jmb@gmail.com
Ao. IMB/Genl-13/2021-22/ 4 Dated Jowai, the 12 July 2021,

»

-

To,

Shri. $.P Shrimali,

President Works

Star Cement Ltd.

Lumshnong, P.O Khliehriat

Pistrict East Jaintia Hills,

Meghalaya —793219.

(email: Lumshnong@starcement.co.in)

Subject:- Interest to Co-process segregated single use plastic in Cement Piant.
Reference :-  Your office letter SCL/EHS/LUM/2021-22/12 Dated 22/06/2021
Sir,

With reference to the subject cited above and while acknowlcdging with
thanks receipt of your office letter under reference, 1 am to inform you that this Board have
initiated the process of waste segregation segregating biodegradable -vaste, non
biodepradable and plastic waste al source in Jowai town. Transportation of segreuated waste
10 Star Cement Plant will probably commenced from I¥ August 2021.

In this connection, ! am also to request you to kindly allow thts Board to
transpori mixed waste to your reputed cement plasit with immediate effect as this Board is
facing serious problem on Waste Disposal Facility/Dumping Site at this moment The Jowai
Municipal Board is ready to mect expenses needed for segregation of the transp.rted mixed
waste at your Cement Plant.

Your kind Co-operation on the matter is highly solicited.

Yours faihfully,

f Chief Extcutive Officer,

4 Jowai Municipal Board,
JOW}H.

e
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ice & Works: Lunshnong, PO-Khaliehriat, Oistt. — East Jaintia Hitls, Meghalz va-793210
03655-278215116118 Fax: 03655-278217, e-mail: lumshnong@starcemen: o.in

9@3 _STAR CEMENT LIMITED | >

5 “SCL/EMS/LUM/2021-22/12 Dated: 22/06/2021

To,

The Chairman,

Jowai Municipality Board,
Khimusniang Road, jowai,
Meghalaya ~ 793150

Interest to co-process segregated single used plastic in our Ce ment Plant.

Subject:

Reference: 1. Plastic Waste (Management and Handling) Rules, 2016 as amended
{CQlause No. 6,7
2. Solid Waste Management Rules, 2015 (Clause No. 15 {v(b)}
3. Municipal Solid Waste (Management & Handling}) Rules, 2000

Dear SiryMadam,

This is reference: to above; Star Cement Limited is interested to co-process used/waste
segregated single used plastic and we have provision for the same in our kiln 2s an Alternative
Fuel, which will also support the Swachha Bharat Abhiyan Mission.

We would request you to kindly send us segregated single used plastics for co-processing as per
rules mentioned above in reference.

With é Regards b

Far STAR CEMENT LIMITED

w Shri S P Shrimali, President works

Copy To: The Deputy Commissioner, East Jaintia Hills, Unnamed Road, Khliehri..t, Meghalaya,

Pin - 793200
Sofid Sotting
g PO - Knatiehdat, Dist-East Jainia Hills, Mcghalays - 193 210. Pix 03653.276215/16/18, Fan: 036552782 mantcola
Regd. Office & Works : L - Chamsispathar, Distrsct - K ). u - 782 an2 A,..-..“:':\.':":;:;‘:ﬁ‘:;n- co in
a

: th Bordolol | Road, Village
'G':-::li' Goplnl Gantan, 2nd Floor, Opp. Rajlv Bhawan, G 8. Road, Guwahstl - 781 005, An-n,Prr,(nouaoznyn Far: 0361 -2467717. ama : quwahat s ~tacament <
nempura, Dethi-110 034, Ph: 011 - 2703 36821/22/27, Fex: 011 - 2703 382¢ o-mel: dolnlqsuu.mnnl €. Ir:
men CO

1. Decpan, P
Delhl o“lc. 28 Decp b “. Floor, Unit No. 98, Kolksta - 700 027, Ph: Q332448 ﬂlﬂﬂmfn 033-2448 4188 e-matl - Eolkalpfiriae g

Koikata Office - 3, Mbom Road, Sety: i
a CIR TN Ama, PO. - 3. Dist & wast flengal -
Durgepr Office : Clo - Ma Chand M.  os! Benga! - 735 135/ Top Plaze. - <3 . 7647611117

. Village - Kanowa, P.O it op MMMWM-_M.M Shitguat - 734 001 P 032
Stitgrort - 9 Hankura OfMice : Purandas Pur, Distrct - Bankurs, Wl Bengal - 722 155

AN DSO HOR ). ISE 150PE & ORYAY (5401 CEXTIMED CONPANY
CIN MO E2634IN12001PLC006SST
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ANNEXURE R/23

760 _
Awareness Programme on 30™ June 2022 at Khimusniang, Localit

157

f
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Awareness Programme on ¥ Z:g 1022 at Umshangiar, Locality 158
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Awareness Programme on 2* July 2022 at Lumhyrwiang, Locality
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Awareness Programme on 06* my%ozz at Lumpariat, Locality. 160
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Awareness Programme on 07 July 2022 at Tyndowapung, Localit
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Awareness Programme on 08" July 2022 at Caroline, Localily.
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Awareness Programme on 08" July 2022 at Mooralong, Lo. ity
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Awareness Programme on 09"* JY_B@ZZ at Mookyraup
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Dasendt

7671 164
.areness Programme on Waste Management and Sanitation under Swachh Bhur. Mission (U}, for
Educational Institute in Jowai (0w,

Murian Hills Hr/ Secondary School. Jowai Dated 03/08/2022

Volunteers: 1. Shri. Julius Lyngdoh 2. Shri. Teilanghi Rymbai 3. S, Aidasuk Warlurpih,
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I iesion (U) Jor
aess Programme on Waste Management and Saniration wnder Swachh Bhora Mission (). /
e Educational Institute if H8ai town.

iL 3/08/2022.
si. Mary Mazzarello Hr/Secondary School Jowai. Jowai [ ited 0
)

1. Smt. Grecorisa Sana 2. Smi. Dolly Lamare 3. Shri. Shyam [ khar.

Volunteers:

65
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ss Programme on Waste Management and Saniration under Swachh Bharat » fission (U) for

wene
Educational Imﬂtut? 69»003 iowh,

Govi. Boys Hr/Secondary School Jowai. Jowai Dated i /0872022,

Velunteers: 1. Smt. C.D. Laloo 2. Smt. Lamisakani Dkhar 3. Shri. Pet Dki ur.
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under Swackh Bharat piission (U) for

Management and Sai .
s Programme or Waste : : \
s ¥ ducational Institute 1 Jo i 1own. 1 6 7

j r Fliira.
Volumieers: 1. Shri. Ohiwot Lales 2. Shri. Rising Kharrugl 3. Shri. Stoppe

- ¥
VOUWAL YOS CLEAN
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Management and Sanitation under Swachh Bharat Vission {U) jor
e Manag

Educational lnstﬁuq'r W‘ towh. 1 68

Jowai Deied 14/08/2022.

greness Programme on Wast

-

)N.m Liberty Hr/Secondary School Mookyrdup Jowai.

Volunteers: 1. Shri. Ohiwot Laioo 2. Shri. Rising Kharrngi 3. Shri. Stopper hira,

—
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amme on Waste Management 8na Sanitaion

Aremess ng
Educational Institute_in Jowai town.
772

Ladthadlaboh Secondury School Jowai. Jowai Date © 04/08/2022. 1 6 9
Shri. Rising Kharrngi 3. Shri Stopper : hira. \

Volunteers: 1. Shri. Ohiwat Laloo 2.
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e on Waste Manage rent and Sanitalion under Swac l
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jareness Progre

Educational lu.\'lil'iq"rgcm‘ui 10WA.

‘ wai Dated 04/08/2022.
Tpep Pale Secondary School Jowi. Jo ’

] j B ariarpih. |
Volunteers: 1. Shei. Skyam Dkhar 2. Shri. Teilangki Rymbai 3. Smt. Aidasuk P ariarp. ’
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Jarenéss Programme on Waste Management and Sanitation under Swackh Bharat iission (U)f(’f

Educational lns!irz?iﬂ-lowal fown, 1 7 1

N.
) Sein Raij Hy/ Secondary School Jowai. Jowni Datcil 04/08/2022.

Sana 3. Sny. Lamisakar: Dikhar.

Volunteers: 1. Smt. Stamlish Hinge 2. Smt. Grecorica
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sfission (U) for
' ramme on Waste Manugement and SEif&on ander Swachh Bharat {is. 1 72
; s ‘ Educational Institute in Jowai tows.
Jowai Dated 15/08/2022.
H.K Singh Secondary School Jowal.

Y Y D. Lat 0.
Volunteers: 1. Smt. Carolina Pakma 2. Smit. Siami Shylla 3. St CD. L
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Bharat Mission (V) for
woness Programnte R Waste Mauagenmtl ﬂlﬂ’ under SWC'M 1 73
o Educational Instifute n owal fown,

‘ i Jowai Dai-d 05/08/2022.
ome M¥noriaf Secondary School Jowai. ‘ + ot Dy il
Volunteers: 1. Shri. Julius Lyngdoh 2. Shri. Rising Kharngi 3.
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T 174
M Gmall Avijit Mani Tripathi <avijitmani@gmail.com>

l.LA. 691/2025 in OA 1271/2024 NG PB - Service of Reply of R-1,2,7

1 message

Avijit Mani Tripathi <avijitmani@gmail.com> 11 December 2025 at 23:34
To: Srishti Agnihotri <srishtiagnihotriofficial@gmail.com>, enatoli sema <enatoli@gmail.com>, Sujit Dey
<sujitdey.dey31@gmail.com>, Vikash Kumar <vikashkalp@gmail.com>, thakursumit79@gmail.com, Henry Ahanthem
<ahanthemhenry@gmail.com>, anujkrsharma02@gmail.com, jaiswalgroup05@gmail.com

Cc: ro.nez.shil@gmail.com, ceo123jmb@gmail.com, jhadcjowai@gmail.com

Ma'am/Sir,

Please find attached the service of an advance copy of the reply being filed on behalf of Resp. - State of Meghalaya in
the subject case.

E IA691 2025 in OA 1271 2024 reply.pdf

Regards,

Avijit Mani Tripathi

Advocate on Record

Supreme Court of India

B 17, Fourth Floor, Jangpura Extension
New Delhi-110014

Ph.011-43582788, 9958537705

https://mail.google.com/mail/u/1/?ik=d1824ce3f5& view=pt&search=all&permthid=thread-a:r1478246809432914984 &simpl=msg-a:r8177223048962982740 1/1
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